
 

Under sub-rule (1) of rule 111 of the said 
Rules, I appoint Shri Jaswant Singh to be the 
Chairman of the Committee. 

NOMINATIONS  TO  THE  COMMIT-
TEE OF PRIVILEGES      ^ 

MR. CHAIRMAN: Under sub-rule (1) of 
rule 168 of the Rules of Procedure and 
Conduct of Business in the Rajya Sabha, I 
hereby nominate the following Members to 
be Members of the Committee of Privileges: 
— 

1. Shri Govind Ballabh Pant 
2. Dr. A. Ramaswami Mudaliar 
3. Rajkumari Amrit Kaur 
4. Shri P. N. Sapru 
5. Diwan Chaman Lall 
6. Shri Bhupesh Gupta 
7. Shri Ganga Sharan Sinha 
8. Shri K. P. Madhavan  Nair 
9. Shri R. C. Gupta 

10. Shri Abhimanyu Rath. 

Under sub-rule (1) of rule 169 of the said 
Rules, I appoint Shri Govind Ballabh Pant to 
be the Chairman of the Committee. 

NOMINATIONS TO THE RULES 
COMMITTEE 

MR. CHAIRMAN: Under sub-rule (1) of 
rule 183 of the Rules of Procedure and 
Conduct of Business in the Rajya Sabha, I 
hereby nominate the following Members to 
be Members of the Rules Committee: — 

1. Shri S. V. Krishnamoorthy Rao 
2. Dr. H. N. Kunzru 
3. Shri Amolakh Chand 
4. Shri P. D. Himatsingka 
5. Dr. D. H. Variava 
6. Shri P. S. Rajagopal Naidu 
7. Shri N. B. Deshmukh 21 
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8. Shri  J.   V.  K.  Vallabharao 
9. Shri R. P. Sinha 

 
10. Shri K. Madhava Menon 
11. Shri B. M. Gupte 
12. Shri Jai Narain Vyas 
13. Shrimati Yashoda Reddy 
14. Shah   Mohammad   Umair 

NOMINATIONS TO THE GENERAL 
PURPOSES COMMITTEE 

MR. CHAIRMAN: The following 
Members are nominated to the General  
Purposes  Committee: — 

1. Shri S. V. Krishnamoorthy Rao 
2. Shri Govind Ballabh Pant ' 
3. Shri M. Govinda Reddy 
4. Shri Maganlal Bhagwanji Joshi 
5. Shrimati    Savitry    Devi Nigam 
6. Shri R. P. Sinha 
7. Shri R. P. N. Sinha 
8. Shri Jaswant Singh 
9. Shri Bhupesh Gupta 

 
10. Shri V. K. Dhage 
11. Shri  Ganga  Sharan  Sinha 
12. Shri H. D.  Rajah 
13. Shri Jaspat Roy Kapoor 
14. Shrimati Maya Devi  Chhetry 
15. Dr. Raghubir Sinh 
16. Shri R. S. Doogar. 

Shri S. V. Krishnamoorthy Rao will be the 
Chairman of the Committee. 

MR. CHAIRMAN: There are other 
Committees like library and other things. We 
will make them later. 

THE BUDGET    (GENERAL),    1957-
58—GENERAL    DISCUSSION—conti-

nued 

MR. CHAIRMAN: Now, Mr. Nali-naksha 
Dutt, you took thirteen minutes yesterday. 
You have to wind up in a minute or two. 
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THE MINISTER FOR FINANCE (SHRI T. T. 
KRISHNAMACHARI) : May I know, Sir, whether 
any decision has been taken as to how long 
this debate will continue, and whether the 1 
reply will be today or tomorrow? 

MR. CHAIRMAN: I will say after this 

HON. MEMBERS: We did not hear what 
he said. 

DR. NALINAKSHA DUTT (West Bengal): 
Sir, yesterday I spoke about the inadvisability 
of imposing expenditure tax. Today, I am 
referring to the wealth tax. Now, the hon. 
Finance Minister has said that the wealth tax 
has got a historical basis — the historical basis 
is that relating to Sweden as pointed out by 
Prcf. Kal-dor who referred to some other coun-
tries, but which are these countries, we do not 
know. The hon. Finance Minister wants to be a 
little generous to the people of the higher 
income group. He has reduced their lax from 
91'8 per cent, to 77 or 84 per cent. Generally, 
persons earning Rs. 2 and Rs. 2J lakhs have 
combined earned and unearned income. If the 
two are taken as half and half, the reduction 
will be barely ten per cent. This benefit also 
will not be obtained by persons who are in the 
income group between R-:. 50,000 and Rs. 
1,50,000. A purely earned income of Rs. 2J 
lakhs is derivpd only oy a few lawyers of the 
topmost rank or the cinema artists. Therefore, 
the benefit which he has shown is not very 
effective. 

Now, his generosity has been coun- , teracted 
by his Wealth Tax. Its main object is checking 
evasion and denuding the rich of their wealth. 
Prof. Kaldor says that the obligation on a tax-
payer to give return annually of his total net 
wealth as well as of his income should help 
considerably in checking evasion. But I do not 
think that Prof. Kaldor is aware of the fact that 
the present Income-tax Officers collect a full list 
of the house properties and shares excepting 

Hhe jewellery for the purpose: of income-tax. 
Therefore, 'evasion 'by assessees is not 
possjble and the advantage of this may be 
taken by the non-assessees. Again, the Estate 
Duty officers collected, about two years back, 
even the quantum of jewellery. 

The hon. Finance Minister was very 
uncharitable to the richer class who had 
inherited or accumulated wealth. In his press 
conference, he said that he would like to see 
that those who held property worth Rs. 30 
lakhs started selling it. Well, jrerierally, the 
people in India still have some accumulated or 
inherited wealth. They a'so have contributed 
to our culture and to our industries. So, I do 
not like that he should always think of 
denuding  them  of their wealth. 

The main trouble in regard to the Wealth 
Tax will be in regard to the valuation. It is 
very difficult to value a property. Now-a-days, 
properties in the urban areas are governed by 
rent laws which have reduced the value of 
housing properties. Therefore, in considering 
the valuation, the Finance Minister should 
remember that it should be on the basis of the 
rent collection and not on the actual valuation 
of the house. There also Prof. Kaldor is 
theoretical. He says that the book value or the 
reserve price of the owner should be taken as 
the value of the house, but if at that price it is 
not saleable, the C.P.W.D. should buy it and 
thereby make the Indian Government a land 
and housing agency. The Estate Duty 
Authorities rejected this idea. Therefore, there 
will be a tremendous difficulty in ascertaining 
the actual price of a house in the urban area. 

Then, I should like to say a few words 
about jewellery. This will be a very unpleasant 
task for everyone, even for the Finance 
Minister. What wiH be the position even of 
the Finance Minister if some inspector comes 
and inspects his private properties, jewels, 
shawls, silk, etc.? For the valuation of all 
these, will the Government appoint some 
jewellers or some silk or shawl dealers for   
the 
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purpose of valuation? So, the valuation of 
jewellery should J)e: excluded. Valuation of 
wearing apparej also should be excluded 
from the health Tax. He thinks that he will 
;, get about Rs. 4,000 per person. .(Time 
bell rings.) 

Two minutes more, Sir. 

MR. CHAIRMAN:  No. Pleafe    wind 
up. 

DR. NALINAKSHA DUT.T:.* Wealth 
Tax on companies, is a double tax. first the 
companies' wealth is there and there will be 
a tax on it, on the total amount. That wealth 
is owned by the shareholders. The 
shareholders will again pay a tax on their 
total wealth. So, practically, the companies' 
wealth which is the shareholders' own, will 
be subjected to double taxation. The Finance 
Minister has not been very kind to the 
companies. He ~ has increased income-tax 
and super-tax. He has introduced 
compulsory deposits and •Capital Gains - 
Tax and over and ajbpve all this, the Wealth 
-Tax. He says that he has reduced taxes on 
dividends, but the reduction has been made 
from the November Budget not from the 
February Budget. So, it is not very 
encouraging to the private sector. 

As regards the cotton mijlv they are 
mostly losing on account of high excise 
duties. If these losing mills are asked to pay 
Wealth 'fax, it will cause" a great hardship to 
them and some of them may have to be 
closed down. Therefore, it is necessary that 
the hon. Finance Minister should not put any 
Weafth Tax on losing concerns or he 
should'reduce the. excise duty on cloth or 
make some sort of an adjustment by 
upgrading the count limits so that the mills 
may produce a better variety of cloths and 
really help the common consumer. By 
upgrading the count limits,, he will also be 
helping less consumption of cotton, and at 
the same time.pro-,, during a better variety 
of cloth. So, if you want Wealth Tax, you 
should 

also see that the mills do not lose by paying 
excise duties heavily. 

MR. CHAIRMAN: Mr. Dutt, now it is 
time. 

DR. NALINAKSHA DUTT: I sit down, 
Sir. 

MR. CHAIRMAN:t I 'have *'here before me 
46 names of whom 33 did not take part in the 
discussion on the President's Address and I 
have the names of ..twelve who have taken 
part in, that discussion. We may sit down 
today till six of the clock in the evening, y 
Tomorrow, the Finance Minister will reply at 
3-00 P.M. I am giving chances to those who 
did not participate -m the President's Address 
first, and if there is any time left, those > who. 
did participate will have a chancy Anyway, 
the Finance Minister's reply wiii be at three of 
the clock tomorrow. There is so much of 
repetition in many of the discussions, as I have 
seen. -The poor man's burden arid the ' raids 
on' hoarded wealth—those two things^-are 
there on both sides. But, as far is possible, I 
hope you will make some contribution which 
has not already been made by other Members. 

SHRI H. N. KUNZRU (Uttar Pradesh): Mr. 
Chairman, as the Budget is concerned with 
the provision of means by which the Second 
Five Year Plan may be carried out and as 
subsequent Budgets will inevitably-be con-
cerned with the same subject, it :s necessary 
.to know what- the exuct cost of carrying out 
"the Plan will be. 

Now, the Finance Minister said in his 
speech in March last that . the foreign 
exchange needed for carrying out the Plan 
would have to be greater by 400 crores of 
rupees. And in paragraph 37 of his recent 
speech, he has said that the estimated gap in 
the balance of payments has widened partly 
because in some respects the initial estimates 
were on the low side and partly because of the 
rise in prices abroad.    I want to know 
whether the 
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[Shri H. N. Kunzru] total cost of the Five 
Year Plan now is Rs. 5,200 crores or more. 
Has the cost of the Plan increased further on 
account of the rise in prices internally or the 
rise in wages or the inclusion of items which 
had not been originally taken into 
consideration in computing the cost of the 
Plan as pointed out during the debate on the 
Plan in September last? I think that we must 
have a full idea of the cost of the Plan before 
we consider the measures that are being 
adopted in order to provide the means for 
carrying it out, and I have no doubt that the 
Finance Minister will give us full 
information on this point. 

Now,  Sir, taking the  Plan as prepared  by  
the  Planning     Commission and  bearing in  
mind  the     increased requirements of foreign 
exchange, we have  to  consider what  
proposals  the Planning  Commission  made in   
order to increase the resources of the Gov-
ernment  of India  and  of  the     State 
Governments.   The   Commission   suggested  
that a  sum of Rs.  450 crores' be   raised   in  
the   first   instance,   half of which  was  to  be  
raised     by  the State Governments. It is also   
pointed out that according to this Plan, even if  
all  the  resources  envisaged  by  it were   
forthcoming,   there   would   still be a  gap of 
Rs.  400  crores between the requirements of 
the Plan and the available    resources.      It     
suggested that every effort  should be made to 
cover this gap from domestic resources, i.e., by 
means of taxation, as far as possible, and the 
profits of   public enterprises.   I think the 
manner     of approaching    this    problem    
by    the Commission is insignificant.   It 
shows that the Commission itself    was    in 
some doubt regarding the practicability  of  
carrying  out  the Plan  in  its entirety, and it 
seems to me that the Finance  Minister  himself  
is not  sure to  what  extent  the resources 
needed for the fulfilment of the Plan will be 
available.   He has  said  in paragraph 38 of his 
speech as follows: 

"The estimates of required    outlay have 
gone up since the    Plan 

was formulated. The fulfilment    (if the  
Plan  to     schedule     postulates, inter alia, 
the availability of external resources  on  a    
considerable  scale, and the  need  for     
these  resources in    the    greatest    in    the    
earlier part of the Plan.    Evidently, short-
falls in this respect cannot be made good by 
a draft on domestic resources.   We  have  
this  aspect  of     the problem under 
continuous    review. It is not possible to    
say at    this stage to what extent the    
progress of the plan will be affected 
because of foreign exchange shortage.    
The core of the Plan is steel, coal, transport 
and ancillary power.   With the external  
assistance  that has     been already  
promised and with further-support from the 
International Bank and other sources, we 
shall, I think, be able to carry through    the 
projects  in  this  'core'.   This  group  of 
programmes has the highest    priority in 
view of its bearing on further  development.    
But,   in   regard to other projects, 
especially,    those for which no external 
resources are specifically forthcoming,  and 
which are not otherwise of high priority, it 
would be prudent for us not to make  fresh  
commitments  for   -ome time  until     the  
outlook     becomes clearer and we have 
more assurance of  our     being     able to  
find     ihe foreign   exchange   resources   
needed for them." 

Now, in view of the fact that both the 
Planning Commission and the Finance 
Minister are doubtful about the availability 
of the funds required for carrying out the 
Plan, it is nece&sary to examine carefully 
the scale on which taxation is now being 
imposed. Before I deal with this aspect of the 
matter, I should like to have information 
with regard to the foreign exchange now 
available. 

The Finance Minister said in March last 
that Rs. 450 crores of foreign assistance was 
in sight. Now I would request him to give us 
the details ..if this sum so that we may know 
the 
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sources from which this assistance has been 
obtained. In the second place, we should 
like to know to what extent he expects 
further assistance in the near future. He has 
mentioned certain sources from which he 
expects to get more money, but we should 
like to know from him what the estimate of 
the possible foreign resources that will be 
available to us is. 

Now, Sir, before considering the question 
of taxation, I would like to ask him what 
measures have ueen taken by Government 
to add to our earnings from exports. This is 
a subject to which the Finance Minister has 
referred more than once. But we are not 
aware of any particular step having been 
taken to increase these earnings. I know that 
a committee has been appointed to consider 
this matter. We do not know how long the 
committee will take to submit its report, but 
rt is of importance for us to know, in view 
of the amount jf foreign exchange needed, 
whether it is possible for us to expect a 
substantial increase in our export earnings 
in the course of, say, a year or two. 

Now, Sir, I come to the question of 
taxation.    I have already pointed out that the 
total sum   to be provided by taxation,  
according  to     the Planning Commission, 
was Rs. 850 crores.    Now if equal  
contributions     were to     be made by  the 
Centre and the     State Governments,   
obviously  the      Centre had  to   find  Rs.   
450  crores.   But     I assume   that  the 
resources     of     the States being less elastic 
than those of the  Centre,  the  Centre will  
have  to bear a greater portion of the burden, 
because  suppose     that     the     Centre would 
have to find out, say, Rs. 550 crores and the 
States Rs. 300 crores. Now  let  us  consider     
how     far  the taxation that has been imposed 
is in accordance  with  this     apportionment 
of the burdens between the     Centre and the 
States.   I do not want to go into  the details,  
Sir, because I think I have already lost fifteen    
minutes. We have imposed taxation up to the 

present  time  which  in  a  full     year will 
yield, including the States' share, about Rs. 
188 crores.    The total taxation imposed in  
1956-57  would yield, including the States' 
share, about Rs. 81 crores, and the total 
taxation that is going to be imposed this year 
will, if agreed to by Parliament, will yield 
about  Rs.   107      crores  a  year.   The total 
will  therefore  amount to about Rs. 188 
crores, not including the yield from    the    
expenditure    tax.      This means  that  in  
three  years  the yield will  be  about     Rs.  
565     crores.   In 1957-58 the yield is 
expected    to be about  Rs.   93  crores,  and  
in   1956-57 the  yield  should  have  been,  if     
we take   the  increase   in  revenue  as     a 
result  of     the  Second     and     Third 
Finance      Bills      of   about   Rs.   4   1(2 
crores, about Rs. 56 crores.   All these come   
to  about  Rs.     713   crores.     In other 
words, almost the entire burden of providing 
the extra funds has been taken upon itself by 
the Centre. I do not think that this is the proper 
way of stimulating the States to discharge the  
duties  allotted  to  them     by  the Planning 
Commission, nor is it fair to the Central tax-
payer that he should be   required   to  make  
good  the   deficiency in the resources that the 
State Governments  should     have  provided 
for themselves.    Sir, in view of    the 
importance of the States taking their full share 
of the burden, it is necessary to know how far 
the State Governments have added to their 
resources.   We have completed     about     15 
months of the Second Five Year Plan, and   
the  State  Governments     should have     
taken     substantial     steps     to increase their    
resources.   Now, have they done so far or 
may we    expect them to do so this year or the 
.next year   or   the  next  year,   or  may  we 
expect, contrary to what the Finance Minister 
has said here, fresh burdens to  be  imposed   
on  the  Central  Taxpayer?    The    Finance    
Minister    has made     remarks     which     
lead     one to    expect   that    there   will    be   
no further    taxation    during    the    next 
three years.   If the State Governments fail to 
discharge their duty, obviously then,  in  spite  
of what the    Financ*
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[Shri  H.  N.  Kunzru.] Minister has said, he 
will, I   suppose; come forward with new 
measures of taxation  to the  extent  that.new  
resources are necessary. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

The attempt of the Centre seems to be to 
increase the resources so    that less,     deficit    
financing'    than     that envisaged  by  the  
Planning. Commission may be needed.    This 
is practically what the Finance Minister said 
in March last.   While one desires that the 
Plan should be carried out in its entirety, is 
there a fair possibility of our being able to 
carry out this task? Anyone who compares the 
conditions of the toiling masses in tlhis    
country with the standard of living Of the man 
in  the  street  in   the  more  advanced 
countries of the West,  cannot fail to be struck 
by  the  contrast     between the  two.    The  
painful  contrast  must fill him with a burning 
desire to make the conditions of life of the    
people of India happy and to provide them 
with those means of intellectual, education 
and physical well being    that the  people in  
the     more     advanced countries have.    I 
yield to    none in my desire to do the utmost 
that    we can in order to distribute our wealth 
on an equitable basis and to    share the fruits 
of industry    in   a    better manner with  those 
who are responsible for adding to our wealth.    
But however much we may  desire to  go 
forward at a faster pace,  there is  a limit to 
what we can do within a certain period of 
time.' It has been said by the Finance Minister 
and by some speakers in this House that even 
the Second  Five Year Plan  will not be 
sufficient to achieve the purpose that we have 
in view.    I entirely    agree. Even if the cost 
of the plan is doubled of what it is going to be, 
our purpose could  not be  achieved  in  five 
years. Would we be justified in pushing for-
ward with a plan costing 50 per cent. or 100 
per cent, more than the Plan now  before  us?      
Obviously,  such  a course will be unjustified.    
I do not complain  of the increase in taxation 
so much as of the method that    has 

been adopted in order tp achieve the objective 
that we have in view.  We have not got the 
report on the working of the First Five Year 
Plan before us.   We are not therefore in a 
position to know to what extent the expenditure, 
that was hurriedly incurred curing the last two 
years of the Plan .has borne fruit and how much 
of it has been pure waste.   Judging from some 
observations made by  the    Planning 
Commission  in  its  report,     owing to want of 
co-ordination in carrying out the  various, 
schemes  included in  the First Five Year Plan, 
the purpose in view has not    been    fully    
realised, particularly  in   connection   with  irri-
gation.   I think that   although we are fore-
warned now, some such result is inevitable if 
we try to spend .money faster than we    
efficiently    can.  "To whom has this been 
beneficial?    Certainly neither to the 
Government nor to the people.    This has got    
to    be borne in mind in considering both the 
amount of taxation and the    specific taxes that 
they want us to agree to. 

It is not possible for me to take all the taxes 
that are going to be imposed into consideration 
but I will say just a few words about two or 
three taxes. The indirect taxation that 'has been 
imposed, it seems to me, is very large. In fact, 
the Government of India haye depended for 
extra resources more1 on indirect taxation than 
on direct taxation. I don't say that no indirect 
taxa-tion should be impose.d in any case but is 
it necessary, in view of what I have said, to 
impose so many indirect taxes and particularly 
to impose taxes on matches and on those 
brands of tea that are used by the common 
man? The taxes may be small but if you 
consider the rise in prices, the taxes, the 
further inflation that is likely to occur in 
consequence of the increase in the supply of 
money which is going on account of the 
policies of the Government, the burden 
imposed on the poorer people will be 
appreciable and that imposed on the lower 
middle-classes will be almost crushing. 

Then, I should like to consider one or two 
other taxes, for instance    the 
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tax on cement and steel. I am aware of the fact 
that the price of imported steel has gone up. 
But Government ha.ve raised the price of steel 
I suppose, because, of the rise in the of foreign 
steel., I understand that they have raised the 
price of steel by Rs. 70 per tori!. The increase 
in the excise duty.: however small, is Rs. 36 or 
about.half of this sum. Take again cement. 
Doubtless there is some black-marketing as 
there is in steel, but. .this black-marketing is 
due less, to the small quantities of these com-
modities that are available to the-public than to 
the quantities pilfered by Government 
contractors  and then sold to the public 

SHRI J. S. BISHT (Uttar Pradesh): Why do 
they buy at such prices?' 

SHRI H. N. KUNZRU: My friend wants to 
know why the public are buying these at that 
pr^ce. The quantities of these things are 
limited and new buildings have to be put up. 
New houses are needed, new schools have to 
be put up .and not all schools are built by 
Government. Many schools are built by 
private agencie^, particularly the secondary 
schools,, the colleges and a number of 
hospitals too. Now what is to happen. to these 
private agencies if ihe cost of cement and steel 
are going to be raised to the extent provided 
for by the Finance Minister? For instance 
there is the tax on wealth. I don't object to it in 
principle but I think "that in all fairness we 
may ask the Government to do something to 
lessen the burden on a man on account of the 
market value of the house in which he lives. 
Take a house that was built 20 years ago at a 
cost of Rs. 30.000. It may well be worth about 
Rs. 1 lakh how but if the House is sold 
nobody will buy it for that sum. I think this 
ought to be taken into account in computing 
the resources of. a man above the exempted 
maximum of Rs. 2 lakhs for individuals and 
Rs. 3 lakhs for undivided Hindu families 
referred to in the Finance Minister!" 
proposals. 

Now I would like to refer to one other 
matier,"namely, the price of food articles 
a'n'iPtloth before I make one ot two r(fcrief 
remarks about the Defeh6W?¥'qrces. I think 
either the Finance .Minister has said in his 
speech dr something was said by some speaker 
in the course of the debate which led one to 
think that the prices I of foodgrains and cloth 
have gone 'down during the last few months. 
Now though the index figures may show this, 
the price of cloth to the-4_ consumer or the price 
of foodgrains^ :is not one pie less than it was 
whe&; the Finance Minister increased ..cftie 
excise duty on cloth last year. Ipdeed if you go 
and make enquiries. irir: the market, you will 
find that th§r.price charged is the original price 
;_piU5 the excise duty. As regards ..fgpdgrains 
anybody can see whether it is a- fact that their 
price has fallen. Jn spite of the food subsidy 
fund r •- which the Finance Minister has 
promised to create, I don't think tljat the 
question of food can be dealt w;th very easily. 
The Centre, last yea?, -released substantial 
quantities'.of joodgrains from its food stocks 
and yet the inflationary pressure continues - 
because of the policy of the Goyernment and I 
think that it will continue, no matter what the 
Finance Minister may do. Unless-the production 
increases substantially, I don't think that we 
shall be completely rid of the inflationary 
pressure caused ,by • the rise in the price o£j 
foodgrains and of cloth. " '' 

Now,'-! would Jikesto say >a    wons^ about' 
the Defence Forces.    We have5 got a small 
army.    It    is    necessary therefore to see that 
it is well-equipped and that the officers and 
the.men j are contented.    Though I don't want 
to deprecate our own army, it is well known  
that it does not possess  "the modern equipment 
that is    necessary to enable an  army to    
discharge its duty in these times.   In any case   
we cannot     afford to     have     equipment 
inferior to that possessed by any of the 
neibouring armies.    I know that , the Defence 
Budget has been increasr , ed by Rs. 50 crores 
in order to enal the Defence Ministry to get the 
equip- 
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[Shri H. N. Kunzru.] ment that is so badly 
needed but I doubt whether the sum provided 
this year,will be enough. It will be nece -sary 
to provide perhaps a larger sum every year if 
our army is to be capable of taking the field 
with a fair prospect of success. 

1 P.M. 

There is one other question that I should 
like to refer to. I do not know, Sir, what 
developments future may have in store for us 
but if the armies of countries that are our near 
neighbours use atomic weapons even though 
we may be in favour of the abandonment of 
nuclear and thermo-nuclear tests, I think we 
shall be compelled to provide our army with 
similar weapons. I am not an advocate of these 
weapons. I wish that their use could be given 
up but we have to be realists and we have to 
take conditions as they exist into consideration 
and make our plans accordingly. These 
remarks of mine apply particularly to the 
Army and the Air Force but I should like to 
ask a question about the Navy. We are going 
to get an aircraft carrier. I have no doubt that 
steps have been taken to protect it adequately 
when it goes out of harbour but as nothing has 
been said on this point, I should particularly 
like to know whether arrangements have been 
made to have this aircraft carrier escorted not 
merely by destroyers etc., but also by 
submarines. Because of the size of an aircraft 
carrier it is necessary to provide it not merely 
with surface protection but also with adequate 
under-water protection. 

Now, I come to measures on which 
depends the contentment of the officers and 
men. It is well known that our officers are 
transferred from one station to another. This 
causes them a great deal of legitimate anxiety 
in two respects. In the first place, the 
education of their children suffers. I know that 
Government has made some concessions in 
order to    enable 

them to educate their children at the King 
George's Military Schools. Sir, if we look into 
the facts as there, we have to admit that the 
standards of these schools are not very high. 
Taking all these things into consideration, I do 
not think that these schools will be popular 
with the officers. I think what is needed is that 
we should start a few schools, say half a 
dozen schools with a high standard of 
instruction where the military officers could 
send their children and where their education 
will not be interrupted in spite of the transfers 
of their fathers. Now, it will be necessary to 
keep the cost of instruction down if it is to be 
within the reach of the officers' children. If the 
same concession is extended to children 
studying in these schools as has been extended 
to officers' children studying in the King 
George's Military Schools, I think it will be 
greatly appreciated by the officers. 

In the second place, Sir, transfers involve 
an increase in the cost of living. The 
transferred officers are provided with free 
accommodation, light, etc., but they have to 
meet the full cost of their food. Now, it is 
obvious that when they are away from their 
families their messing charges will increase. 
If Government, bearing this in mind, gives 
them an allowance, say of Rs. 50 a month, I 
think this too will promote contentment in the 
Army. 

Lastly, I should like to say with regard to 
the men that there is very little 
accommodation for married soldiers. In other 
countries, the soldiers are generally unmarried 
but in this country the unmarried soldier is an 
exception and yet, so far as I know, only 14 or 
15 per cent, of the soldiers are provided with 
married quarters. I think it is necessary to pay 
much greater attention to this point than has 
been the case in the past. It is a great hardship 
to our soldiers who are ready to lay down 
their lives for the country that they should 
have to live for long periods away from their 
families.    The needs 
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of the country are great at the present time. 
We have to increase our production. The 
Finance Minister finds himself in serious 
difficulties to find the money required to 
carry out the Five Year Plan but I think, Sir, 
that it will not be bad economy if he takes a 
few lakhs out of the money that,he is going 
to get and give it to the Army for the 
purposes that I have mentioned, I think it 
will be a much better insurance scheme than 
that adopted by the Government a year or 
two ago. It will satisfy a large body of men. 
It will create confidence in the sense of 
justice and fairplay of Government and it 
will add to the sense of security throughout 
the country. 

DR.    SHRIMATI    SEETA    PARMA-NAND      
(Madhya     Pradesh):        Mr. Deputy 
Chairman, I rise to pay, while speaking  on  
the  Budget,  my     share of compliments to 
the Finance Minister.    I  do not  do so 
because I     am pleased  with  the  Budget—I  
join  the others in the criticism that has   been 
made  of  the Budget     especially     in regard 
to some of the new taxes that hit the common 
man and particularly the poor man—but 
because,    Sir, I realise what a difficult task 
he has before him.    Sir,  the present nature of 
the    Budget    should    have    been 
expected,  according     to     me,     even four      
years       earlier    and     I    for one    would   
put   the      blame      for this wholly on the 
Finance    Minister himself who was then the    
Minister for Commerce and Industry.    Sir, 
he wants us now to think of    austerity for the 
success of the Five Year Plan and also for 
creating a proper climate of enthusiasm to 
make up through it what is lacking through 
money.   That climate  should have     been     
created when the first Five Year Plan    was 
before the country and it was for that reason  
that  it  was  pointed   out     to him at a 
certain meeting    that    we have to be 
consistent in our   policies and that, if there 
was to be a subsidy for khadi, if khadi was to 
be patronised in order to find employment    
for the  masses,   similarly,   there     should 
be some sort of a ban on using trucks 

throughout the country upto villages for 
carrying things from villages    to small towns.    
The bullocks and    th« bullock carts should be 
Used because the  farmers  have     no     
employment during the summer and this has to 
be considered as a means    of    employment.   
Well, that idea was considered by him as not a 
very workable    one nor a necessary one.    Sir, 
many instances of this nature could   be given 
when a step towards austerity could have been 
taken then such as the saving of foreign 
exchange by the ban on unnecessary things but 
time does not permit me    to    go     into    all     
that. Sir, I would like to mention that the 
Budget as presented could really very much  
be improved upon  for    giving a complete 
idea of the resources available to Government 
by making three other additions to the Budget, 
namely, the amount available to be spent    on 
the  Second Five Year Plan     divided into, 
may be, five lumps,    then    the amount  
available  under  foreign   aid, aid of any kind, 
in cash or in kind. This  should  include  also  
the     milk-powder   and   drug   supplies   or     
any grain receipt or scholarships given to the 
country because the last one also supplements 
the    Education    budget. All these have to be 
mentioned    if a complete picture of the 
country's economy is to be had. 

 Sir, I have to mention that grave misuse is 
going on in respect of some forms of foreign 
aid that is being received, for instance, milk 
and other vitamin tablets, etc. and they are 
misused because the agencies through which 
they are distributed are not competent 
enough-to carry on their work and there is 
not enough supervision.    This  requires  
looking into. 

Sir, I would like to make another 
suggestion also. It may be that the new way 
of presenting the figures in the book of 
Demands for Grants is considered an 
improvement as a result of which a sum that 
is not used at the end of the year and which 
used to be surrendered in the old says would 
now,  I    understand,    be
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over now as no amount is considered to be 
surrendered. But it is not indicated. It may be 
convenient . for keeping accounts but from 
the point of view of the Members of 
Parliament it is not at all a convenient method 
of presentation because they are not able to 
see at a glance what the amounts were accord-
ing to the budget estimates, and what were 
actually spent and whether the budget 
estimates were carefully made and what the 
reasons were for their not being able to spend 
them, also whether that particular amount 
which was not spent by a particular Ministry 
could not be used by another Ministry. 

Sir, I would like to point out, as the 
Finance Minister is anxious to create an 
atmosphere for the success of the Plan and 
thus not give up a major portion of the Plan, 
which we have already taken up, some of the 
reasons for failure which require looking into. 

In the field of public administration we 
have all said repeatedly that inefficiency, 
delays, corruption, nepotism and 
inconsistencies are the five features which 
really spell something very serious in 
administration and that is why, Sir, it is 
openly admitted that half the amounts made 
available to Government are almost as good 
as not spent for the public. A few remarks 
would make this point clear and I hope they 
will be taken in the spirit in which they are 
made. 

Sir, everything depends on education and 
on the building of our national character and 
national character is to be built through the 
type of education we give, but before I still go 
to education and show what is not being done 
and could be done in spite of everything that 
has been claimed I would like to mention 
some examples of these five features of 
maladministration, or rather defects in 
administration. Sir, I would refer to corruption 
or nepotism.   You take some of 

the Ministries, Sir, and it is openly , said that 
.right from the top to the bottom, immediately a 
Minister from a particular State takes over, 
there is a change with a view to see more 
people of the same State to man the This is a 
very serious idea for any officer of the Ministry 
to entertain, and for this reason I feel it is time 
that investigation is made into these charges 
with a view to seeing that whatever defects 
there are, they.' are rectified in the interest of 
the unity of the country. Such things, Sir, are 
happening in many State concerns in the public 
sector where immediately a certain officer of a 
certain State goes, the personnel from the 
bottom begins to change and people from that 
very State are brought. Similarly, Sir, even 
about the U.P.S.C. people have started speaking 
openly at public meetings that they have no 
confidence in that—though this is an 
unwarranted charge—but these charges are 
made by the very people who are to blame. One 
was an army officer, a retired Colonel. While 
he himself was to blame for some appointments 
in certain institutions without reference,to the 
Public Service Commission, yet only to defend 
that he was openly, at a public meeting, 
blaming or questioning the credentials of the 
U.P.S.C, but I would like to say that, human 
nature being what it is, whatever the blame that 
could be put to anybody for that, at least no 
appointment above a certain salary should be 
made to any institution which is run by Govern-
ment without referring the matter to the 
U.P.S.C. 

Sir, we have to guard against in-
consistencies if we have to inspire confidence 
and also enthusiasm for Government's policies 
and plans. Sir, we have been talking of 
austerity. I would like to say that austerity 
does not come in by putting a little tax on tea 
or sugar. That does not teach people what is 
austerity if we do not set an example by our 
own performance, by cutting down our 
expenditure on important items like marriages.   
This was  even  suggested by 



 

the Congress, but at the marriages in the 
houses of some of the Ministers the 
expenditure went up to Rs. 10,000 and on 
illuminations alone to Rs. 3,000. The gap 
between preaching and performance has to be 
filled. 

Similarly with regard to motorcars, instead 
of raising the price of petrol, why should you 
not tax the limousines and other big cars that 
are used by the rich people and even by our 
Governors and thus set an example as our 
Prime Minister has done— he.is using a small 
car. Sir, it is very strange that even for 
carrying the files from here to the secretariat 
big official cars have to be used. Why can't we 
have despatch riders or small cars like those 
small taxis if expedition is required to do 
some work. I would at the same time point out 
that the time required to summon an office car 
and for the driver to bring and park it just to 
bring some files from the secretariat to the 
Parliament House which is so near would be 
even more than it would be if a cycle peon 
were to be sent for the purpose. Office cars are 
used for such small things and for such short 
distances. One can mention a hundred 
examples. where cars are used like this. These 
are only some of the small things. We should 
first show that we mean to practise austerity. 
It should not be preached only.when it comes 
to doing something for the common man, for 
the poor man, for example, with regard to 
housing. Some people from the villages who 
came to Delhi have said to me that they have 
now understood why there is not much money 
left for housing in the villages and it was 
because palatial buildings have to go on in 
Delhi. I think, Sir, the time has come at least 
for a period of five years to stop all big 
palatial construction works in Delhi. Even for 
offices the hutments that are there can go on 
for a long time. When there is the shortage of 
materials, of cement and steel, when their 
prices are rising, are we going to put up all the 
buildings in one capital alone when all over 
the country there is shortage of material to the 
extent that hospitals in the needy 

places are not being built for a period of three 
years because cement and steel could not be 
had. and new construction had already 
stopped for about one year only for that. 

Similarly, Sir, referring to the in-
consistencies I would like to mention that 
when superannuated people are being 
employed in certain Ministries. over and over 
again the lapse, or the-difference in the 
superannuation age of one month in the case 
of a woman under the Health Ministry was 
considered a bar.. Instead of going further into 
this matter I would suggest that it would be 
better to have a separate" cadre for 
employment of siipeannuated people and refer 
them again to the Public Service Commission 
on the grounds of health and efficiency. 

(Time bell rings.) 

Sir, I have hardly begun. This is very 
unfair. 

Mr. DEPUTE CHAIRMAN: 15 minutes is 
the time. 

DR. SHRIMATI SEETA PARMA-NAND:  I 
woul, just finish. 

Now, coming to equality of women with" 
men, Sir, it is mostly on paper and that would 
be noticed by seeing how many women are 
appointed on. commissions and committees 
and even to other posts. They are there as a 
symbolic gesture. . 

Since the time is up I would just touch on 
the most important points. Now the 
Educations Ministry should give greater 
publicity to its scholarships through the 
medium of vernacular papers also' as these 
are hardly known to many people. 

Sir, one more thing with regard to the 
contributory Health Scheme of Delhi. There 
are many defects. Though.it deserves to be 
tried; to find out ultimately in a socialistic 
pattern of society what benefit could be 
given, yet it should not be that the personnel 
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higher rung is increased and not at the lower 
rung. What is being contemplated for 
example is the appointment of 12 senior staff 
people under, the contributory scheme and 
very few comparatively lower Assistant 
Surgeons. Sir, 500 people are to be examined 
by one doctor and as a result people not only 
do not get any attention but there are 
inordinate delays leading to dissatisfaction in 
spite of all the expenditure involved. 

Lastly, I    would like to    put in a word    
about    medical    education    in Delhi.   It is 
necessary to have a separate  college for men in 
Delhi and it is not    necessary to look    for the 
finances  from the annual budget for this 
purpose.   In the Plan nearly Rs. 4 crores are 
available for medical attention and health and 
out of that the small sum  that is  necessary for  
this purpose  could  be  easily  made available.    
Sir, Delhi is a Union Territory and  it should not 
be compared with other States because people 
from all the other States are in Delhi and the 
requirements of their children are on a different  
footing  and  if    necessary  a little bit from each 
State's quota could also be given for this.    It is 
necessary to remember that more and more wo-
men  doctors  are  required     and   1400 women  
who take pre-medical course come up for 
admission out of whom about    500 get  the  
requisite    55 per cent marks and apply to the 
women's college here, the     Lady       Hardinge 
Medical College, but it is possible to admit only 
50.   It is necessary therefore not    only to 
expand    this Lady Hardinge College but to    
make more admissions possible for women.   
And nearly 150 boys pass out of the pre-medical 
course in Delhi and for them it  is  necessary  to 
provide a  medical college and    with the    
1,000  bedded Irwin Hospital not much extra 
expenditure would be required.   The Health 
Ministry had misguided the people by saying 
that nearly Rs. 4 crores were required for 
starting a    medical college.    With this 1,000 
bedded hospital »nd with the preliminary 
expenditure *that  has    already been    incurred  
in  j 

j providing the two years' course, only J a sum 
of Rs. 10 lakhs would be required in the first 
two years of which only Rs. 3J lakhs would be 
recurring. Sir, it is absolutely necessary for the 
Government to provide a separate medical 
college for Delhi. Sir, they can even make 
temporary use of the Medical Institute because 
in the first two years no facilities through 
hospital would be required but only in the 
third, fourth or fifth year. 

One more thing, Sir. The teaching in the 
Lady Hardinge College which was considered 
bad has become like that because even though 
the expenditure has risen from Rs. 7 lakhs to 
Rs. 19 lakhs, enough money is not being 
spent on medical and surgical wards for 
which the Medical Council had made 
recommendations. So it is not just or fair to 
blame the teaching in a college when 
equipment is not given. I hope the 
Government would give due consideration to 
thesj points that have been raised. 

SHRI    S. C.  DEB     (Assam):     Mr. Deputy   
Chairman,    I    rise   to   congratulate   the   
Finance   Minister   for placing    his     budget     
in     an     able and     statesmanlike     manner.      
It  is certainly     to     be     appreciated     that 
the    Finance    Minister    has    placed all  the 
facts    before the   House and it is for us to 
consider them and hammer out a proper 
solution,   The main objective of the budget is 
the determination  of  the  Government  to find 
out money for the Second Five Year Plan.    So 
far    as that    is concerned, there is no 
dissentient voice.   Sir, our Prime    Minister has    
said:  "We    are determined to go fast taking 
risk and make    good the    Second   Plan."   Sir 
our Finance Minister    has  very ably clarified 
the position and shown how things are taking 
shape.   He has also discussed the food situation 
and also given figures of good production and 
industrial production. 

Sir, I would like to make some 
observations on some of the points. Sir, our 
food situation "needs very careful watching    
and   the apparatus 
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necessary to deal with the situation as it 
develops from time to time would have to be 
kept in readiness." Here I would like to say 
that with reverence we remember our late 
Rafi Ahmad Kidwai and how ably he dealt 
with the food situation, how ably he solved 
that question when there was a crisis. Sir, he 
never believed in figures, the official figures. 
He had. his own imagination, his own 
thoughts, about the whole situation and he 
solved it successfully. Now, I am doubtful 
whether that imagination is not lacking and 
whether there is not some defect in the whole 
policy that is being pursued by the present 
Ministry as far as Food and Agriculture De-
partment is concerned. Perhaps there may be 
some defect in our efforts to increase 
production, in our intensification drive, but 
those defects should be found out and we 
should solve the food situation to the 
satisfaction of all the people of the country. 
Sir, during the First Five Year Plan we 
achieved self-sufficiency in food production 
and in the Second Five Year Plan a thirty to 
forty per cent increase in food production is 
contemplated. If that is the position, why has 
the situation deteriorated? Why is not the 
Government taking every possible step to 
tackle this food problem efficiently? 

Sir, I would like to take up the question of 
unemployment. You know, Sir, when the 
Second Five Year Plan was in the offing this 
problem of unemployment cropped up and it 
got a prominent place but when the planners 
were thinking of industrial development of 
the country that question was not in the same 
place. In the Second Five Year Plan even 
though this problem of unemployment is 
very acute—it is a very vital need of the 
country that we should solve this 
unemployment problem— still there is no 
programme. Sir, in this Second Five Year 
Plan some programme ought to have been 
there. We are thinking of big industrial 
projects. They should be undertaken but they 
will be only in some parts of the country.   
But we are making our 

Plan for the economic development of the 
whole of India and we should remember that 
there are undeveloped areas and such areas 
also should be covered. 

It is my humble suggestion that some 
machinery should be set up to develop small 
scale and cottage industries in every part of the 
country. In that way we can do justice to those 
undeveloped areas There is a probability of 
improving our economic situation that way. In 
that perspective, I would like to ask why 
should we be exporting our raw cotton and 
waste tea? Those things may be processed 
here and after our own consumption we may 
export those finished goods for better price 
outside. And, also, in some parts of the 
country there are prospects of developing the 
paper industry. Raw materials are there in 
abundance in many places, but it is not being 
tried in that direction. So, I say a machinery 
should be set up to develop all these industries 
where raw materials are available and to the 
advantage of the country. In that way our 
unemployment problem to a large extent can 
be solved. 

Now, Sir, when our Finance Minister 
explained the position of our foreign 
exchange, I only like to offer one suggestion. 
At least for two years the tea gardens 
belonging to foreign concerns should not be 
allowed to be sold. In that way we can save 
our foreign exchange- 

Then, coming to the question of taxation 
policy, it has been greatly discussed in this 
House. The Finance Minister is attacked from 
both sides of the House, but when I said I wel-
come the Finance Minister in placing his 
budget, I do not like to be so critical. It is 
gratifying that he has already announced that 
there should not be any tax on kerosene and 
news' print. We should reconsider some 
concession in other directions also a* regards 
matches, post cards, and other such articles 
which touch the common man, which touch 
the poor man's pocket.      And  that  should  
be  taken 
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hon. Finance Minister. . Sir, it is gratifying to 
note that he has already imposed tax on wealth 
and expenditure. It is also agreed to by some 
leaders of the Opposition who are not here 
now. That is an appreciation indeed. But 
should he not take other methods of fitfw to 
find money? In this House one hon. Member 
also referred to austerity. In that way, our Shri 
Parikh also gave some suggestion:, regarding 
austerity—about the paraphernalia of our 
Ministers. And also there is often criticism 
about our civil expenditure, whether it is not 
possible, whether it is not advisable to bottle 
the whole question of civil expenditure and 
cut out some money from there and save 
money from there.' 

- I would like to offer one humbi? suggestion 
and that is, let there be e ten per cent cut, 
austerity cut. It should be a voluntary cut in the 
higher strata of society, including our high 
officials. There ^shall be a ten per cent cut in 
the. salaries of high paid officials; and-in the 
higher strata -of. society, there should be a cut 
in expenditure to the extent of ten per cent. ' 
That way also we can save some money and it 
would help in finding money for our Plan. Sir, 
our Second Five Year- Plan is a national plan 
and every section of the House belonging to 
any party or any opinion is. for helping the 
Second Five Year Plan to ue fuelled and 
achieved to its fullest extent. And the country 
should get full advantage of that Plan, -
ipuadxa .laqgiq pue uj[i?9AV uo UOIJ -exe) B 
pasodoad set] .lajsmTp^ aauBUTji jno SB 
'uaqj, uorpaaip aadoad aq; in os]B mo 
£}U3)snB auios aq pjnoqs ejaqjpusnB jo 
uoipBjsi^BS aqi o; UBJCI B mo snjeqj ptnoqs 
a/A pire ^aarjua axaq^ ui suia^qoad aq; aas 
pjnoqs a^ ture should be there In that way, if 
the higher strata of society have their, 
expenditure cut to the extent of ten per- cent, 
that will also supply some money for the Plan. 

, When   our  Finance   Minister  refers to, 
the case of Assam, that is, giving 

some grant for maintaining law and order in 
some border area, .they,; are granting some 
money to the extent of fifty per cent. I appeal 
to our Central Government, as they know the 
position of Assam State, if they give the 
whole benefit of this expenditure, if the whole 
grant is borne by the Centre, that will be very 
helpful for the State. So, I would like to 
appeal to our Finance Minister to see to this 
matter. 

Our Finance Minister has referred in his 
speech to the Posts and Telegraphs 
Department. He says there is no earning from 
that department. One'small thing I would like 
to refer. Our Central Finance Department are 
having some work through the Postal 
department. In that way they are not paying 
anything to that department. If they offer some 
grant to that department, they will be 
benefited and in that way, I think (Time bell 
rings) the Posts and Telegraphs Department 
will be in a position to give money to the 
Centre, to the advantage of the Finance  
Ministry. 

SHRI J. H. JOSHI (Bombay): Mr. Deputy 
Chairman, being a new Member in this 
House, I rise for the first time to speak and as 
such I crave the indulgence of the House. Sir, 
the Budget that has been presented before this 
House has been received with mix,ed feelings. 
Before I go on about this budget, I would like 
to submit some suggestions for consideration 
and then I will speak after in detail. 

I suggest that the income-tax exemption 
limit should be Rs. 4,000 instead of Rs. 
3^000. There should be no tax on the 
jewellery of women, especially on stridhan 
because, otherwise, it will make serious 
inroads into the privacy of the homes and the 
hearths. There should be no increase in the tax 
on tea, coffee, sugar, matches, post cards and 
such other articles, which is likely to hit the 
common man. When 1 say the 'common man', 
my mind goes back to those people who 
belong to the lower middle-class, the 
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middle-class and the higher middle-class, 
because this middle-class has provided 
leadership to the society 'in all times, in all 
lands and countries. Most of the leaders "in 
times of revolution have come from this class 
and it is, I think, our duty -to see that this 
middle-class is not hit hard. This Budget, as we 
see, hits him" in the back. The tax proposals 
"that, have been plac 3d before us are very 
widespread. They cover almost all the strata of 
society and aHhough the burden 1s" ''Small, 
comparatively negligible, I feel that scaie or 
panic has been created in the masses which is a 
very dangerous thing for a democratic set-up of 
Government, this sort of a scare or panic 
should, as far as possible, be avoided. If there 
is any misunderstanding in the minds of the 
people, we should try to remove'it. 

' My feeling is that the people are not so much 
worried* about- the payment of taxes as about 
the method cf exaction. The harassment that is 
caused to them leaves the peiple bitter and 
unsatisfied. I once asked an income-tax officer 
if the Vnethbc' of assessment was scientific. I 
vns t>-ld that there was no such scientific 
method for assessment. It the Government 
wanted money, he stated, it was the duty of 
the department to distribute the share of the 
burden among those who could bear it. Next 
year, if the Government wanted more-money, 
then more burden would bo added and still, in 
the third year, if the Government wanted still 
further, then, they would go on adding to the 
burden. This is the way in which things are 
being done. There are cases where, during the 
course of five or s;x years, the tax-payer has 
gone into liquidation and still, he is required 
to* pay the amount first and then if he want,- 
to go further, he can appeal. This sort of '. 
harassment is a thing which worries the tax-
payer. 

The Income-tajr-. Department has very 
wide, discretionary powers. Sometimes,  
when  these    powers    are 

led, great excitement and irritation are 
caused to the tax-payer. Sometimes, the 
assessee is required to go to the department 
with cart-loads of account-books, not once or 
twice, but many times and he comes back 
without any result. Now, what happens? This 
leads to corrupt practices. I feel that some 
method should be devised whereby the work 
of the tax-payer and the department also is 
simplified. There is an army of consultants for 
income-tax. They also knock out large 
amounts of money simply because of the 
complex methods of collection of taxes. Forms 
are to fee filled. Accounts are to be kept in a 
particular form. When the tax-payer does not 
know all this, then it is the consultant who 
comes in to help him and he charges large 
amounts of money. One would ask: What is 
the remedy? I feel that not only this 
department, but most of the departments of the 
Government, start with a distrust of the tax-
payer. The whole treatment starts with a 
distrust. I think that, if trust is reposed in the 
tax-payer of the country, then it will do much 
good. The precept is: "Trust begets trust." 
Similarly in this case, the Government would 
not have to lose much. By the present method, 
of course, the Government may be getting 
some more money. But where there is the 
question of selecting between getting some 
more money and the goodwill of the people, 
the democratic form of Government would 
choose, or would like to choose, the retention 
of the goodwill of the people even at the loss 
of some amount of money. I feel that this is 
very essential for this type of Government. 
Democracy requires the enlightened and 
voluntary support and co-operation of the 
people—not all the people, but at least 51 per 
cent, of the people, that is, the bare majority. 

I suggested that the departments should 
start with trust and respeci for the tax-payer. 
The department should go on having the 
sample checking from time to time and if 
there is any one found mikir g any default, 
there should be a heavy punishment 
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have heard of countries where the tax-payer 
sends his cheques for the amount of his share 
of taxation and those cheques are accepted. If 
there is anything amiss, then the dispute is 
settled by both the parties—the Government 
and the taxpayer. That is a healthy relation 
that should be set up between the rulers and 
the ruled. In this country I do not think there 
can be so much misuse. There may come out, 
say, 20 per cent, of the people who may 
misuse this method in the beginning, but on 
the whole it will have good results and the  
people  will  improve. 

Sir,  I feel that if it is  the duty of the people 
to pay the taxes, there is a  corresponding  
duty  on  the  part of the Government to see 
that every pie is being used properly and there 
is no wastage.      There  is  a  feeling  among 
the people that there is a huge wastage.      
There is  a  feeling  among  the people that the 
departments    of    the Governments are still 
rested; they are slow; they do not move fast; 
they are as they were before when there was a 
police State merely    looking    after certain   
type  of   administration.      At present  this  is  
a  welfare  State,  and as such the departments 
should keep pace    with    the    requirements 
or the demands   of   the   people. for   
bringing welfare to the teeming millions.   
Now if that is not there, then the people are  
reluctant  to  pay  the  taxes,   and therefore the 
Government should also see that economy is 
being effected in all corners of the 
administration.    Sir, climate has to be created 
whereby the majority   of   the   people   can   
identify themselves with    the    
administration. They should feel that the 
administration is theirs.    If the people find 
that they    can    get    a    good    return    for 
the  tax  payment  by  way  of  prompt and 
pure service, then I do not think they would 
bother about any amount of increase in the 
taxation.    It is only when they are not 
satisfied that they grudge and grumble.       Sir,     
service, simplicity  and  sacrifice  were    
necessary when we    wanted    to    achieve 

independence, and if that is so, I think the 
same factors are essential in a very large 
measure now when we want to consolidate 
our country and we want to stabilise our 
Government. When we ask the people to 
tighten their belts, it is equally necessary for 
the rulers, in whom I include the ruling party 
and the Government servants also, to tighten 
their belts. (Time bell rings.) Therefore, I 
agree with the hon. Member who spoke 
before me when he suggested that we should 
accept a 10 per cent, compulsory cut in all 
departments, by the Members of Parliament, 
by the Ministers and by those officers who 
draw salaries above Rs. 500. 

MR.  DEPUTY  CHAIRMAN:     It    is 
time,  Mr.  Joshi. 

SHRI J. H. JOSHI: Sir, the hon. Member, 
Mr. Kanzru, stated that out of Rs. 850 crores 
which were to be recovered by way of 
taxation during the five years, 50 per cent, 
were required to be obtained from the States. 
But the States have not been able to raise that 
money and most of the burden has fallen on 
the Central Government. Now I feel that 
when the States have not been able to raise 
this money by way of taxation, it would be 
much more difficult for the municipalities in 
cities and towns to raise any amounts. And 
therefore they are starving for want of 
money. They are not able tc impose any taxes 
and therefore their water-works schemes, 
sanitation schemes and town-planning 
schemes are suffering. I suggest that some 
scope should be left for these municipalities 
whereby they can impose some taxes and the 
people also may be in a position to pay those 
taxes.  Thank you, Sir. 

SHRI LAVJI LAKHAMSHI (Bombay): 
Mr. Deputy Chairman, we have just entered 
the second year of our Second Five-Year 
Plan and we already hear the voice of despair 
from some quarters and we do find some 
degree of diffidence on the part of the 
Finance Minister with regard to this Plan. In 
paragraph 38 he says: 
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"It is not possible to say at this stage to 
what extent the progress of the plan will be 
affected because of foreign  exchange  
shortage." 

Again he says in paragraph 39: 

"Even if the Plan did not encounter 
difficulties in certain sectors—which it 
does—rephasing of it might be necessary 
in certain parts." 

He ascribes the reason for this to the shortage 
of foreign exchange. A few months back, for 
some time we followed a liberal import 
policy. The result was that there was a heavy 
drain on our foreign exchange. Now efforts 
have been made during the last few months to 
tighten it up and we find from his speech that 
he expects that this drain will be prevented. In 
this regard I have a suggestion to make, Sir. 

We have export and import advisory 
committees on which mostly those persons 
who are interested in this business of export 
and import are represented. I would suggest 
that in order to advise the Government to see 
that a further check and a close check is 
exercised over the expenditure of this foreign 
exchange, Members of both the Houses of 
Parliament should be taken on these 
committees and these committees should meet 
more frequently than they do now. Having 
made this suggestion, Sir, I go over to the 
latter part of his speech. I find that after 
giving these words of caution he does not 
appear to have given up the hope of fulfiilling 
these Plan targets, and that too for very cogent 
reasons, which he has ably and eloquently 
given in the latter half of his speech. These 
sentiments and these reasons deserve support 
and co-ordination from all sections of this 
country. Viewed from this context, his 
taxation proposals and his budget proposals, I. 
would submit, should be examined We do 
find that for his taxation policy he has 
enumerated the realisation of four objectives 
which he gives in paragraph 42 of his speech. 
21 R.S.D.—5. 

As a matter of fact, these objectives deserve 
our support. 

[THE VICE-CHAIRMAN, SHBI M   B. JOSHI, 
in the Chair.] 

2 P.M. 

In the context of the realisation of these 
four objectives, his Budget proposals have to 
be examined. We will find that the first 
objective is the addition, sizeable addition, to 
public revenues. The second objective relates 
more to the field of direct taxation, and 
objective No. 3 relates more or less to indirect 
taxation. I have already dealt with customs. I 
am now talking about excise. Much criticism 
is levelled against these by saying that the 
poor man will have to pay more and all that. 
As a result of developmental expenditure, a 
considerable amount of purchasing power will 
be generated and will be available to the 
public, and that purchasing power has got to 
be ploughed back to productive investment, 
and therefore there should be some sort of 
excise duties. The second reason that he gave 
was that he wanted to restrain consumption 
with a view, as he puts it, to having larger 
exports. There should be restraints on con-
sumption. That objective he proposes to 
realise by putting excise duties on various 
articles which are considered to be essential 
more or less, and therefore these duties will 
affect a very large portion or rather the entire 
portion of our public. I would submit that in 
view of these objectives and because we want 
to implement the Plan, we should co-operate 
with him, give every support and cooperation 
to him. Particularly in view of the fact that a 
considerable-amount of purchasing power 
will be available to the public, a little sacrifice 
will not be minded by the public at all. In the 
field of direct taxation also, we find that there 
is much criticism against lowering of the limit 
of exemption with regard to income-tax. What 
does this lowering of the exemption limit 
mean?   A sum of Rs. 18 



1137       Budget  (General), 1957-58— [ RAJYA SABHA ]  General Discussion   1I38 

[Shri Lavji Lakhamshi.'j per annum will 
be charged on incomes between Rs. 3000 
and Rs. 4000 or so. Would persons getting 
Rs. 250 or so a month mind paying Rs. 1|8|-
per month for the sake of implementing the 
Plan? Really they won't mind. Nonetheless, 
we find that there is criticism in the name of 
the common man and so many things are 
said in his name. If a proper psychological 
atmosphere is created, he would not mind 
this at all. After all, he knows that great 
efforts are being made for building up the 
country by reconstruction activities. The 
common man is prepared to make sacrifices 
but the trouble is that a real psychological 
atmosphere is lacking. What is the real 
psychological atmosphere? I would give 
three reasons for this lack of proper 
psychological atmosphere. They have to be 
found in three directions. 

We do find day in and day out a good deal 
of criticism from the top-notchers of industry 
and trade, whenever there is any 
encroachment, whenever there is what they 
call added burdens of taxation on their sector. 
The Indian Merchants' Chamber of Bombay 
think that the wealth tax and the expenditure 
tax are inequitable. Whenever there is any 
higher incidence of income-tax, they say that 
there will be no incentives and that in the 
interest of creating incentives, there should 
be no high taxation. When people whose 
income is over Rs. 1 lakh, whose number is 
2,100 according to Mr. C. P. Parikh, say that 
too much additional burden is placed on 
them, a proper atmosphere is not created in 
the country for the common man to come out 
with any sacrifice. After all, what does it 
mean to them? They live in palatial 
buildings, go about in streamlined cars. They 
go to foreign countries on the slightest 
excuse. They perform marriages which cost 
thousands of rupees. On the slightest excuse 
they throw up parties where thousands of 
rupees are spent on a single meal. Is this the 
incentive that they want to be preserved'   
And yet 

I find that the Finance Minister by his 
proposals in paragraph 50 has given them 
relief to the extent of Rs. 7J crores by saying 
that the distinction between earned and 
unearned income which vanishes at the level 
of Rs. 45,000 will extend ad infinitum, and 
thereby even the level of taxation in the 
higher sectors above Rs. 5 lakhs will be 
reduced from 91 per cent, to 84 per cent for 
unearned and 77 per cent for earned 
incomes, as if this is absolutely necessary. 
The reason given is that—I will quote his 
words: 

"It is said that they tend to diminish the 
incentive for work but I am aware that 
they encourage large-scale  evasion." 

So, in order to avoid large-scale evasion, a 
premium is sought to be paid to make them a 
little more honest. This is the incentive that 
has been offered. Inside the Houses of 
Parliament and outside, there are people who 
can speak a lot with considerable plausible 
reasons, because they have economic experts 
at their command, that they are facing 
increased burdens. When they are found 
shouting about their burdens, certainly the 
common man who gets about Rs. 250 a 
month, if he has to pay Rs. 18 more per 
annum—a bad psychological atmosphere is 
created—he also starts shouting. 

The second direction in which we may 
search for reasons for this sort of 
psychological atmosphere is the Princes. We 
pay them privy purses in lakhs of rupees. We 
have been paying them for the last seven or 
eight years. We have not disturbed them. But 
is it not time now, when particularly the hon. 
Prime Minister has written to them to make 
voluntary cuts in their privy purses, for them 
to make sacrifices? Nothing doing. I do not 
know whether there has been any report that 
they have responded to this request of the 
Prime Minister. They have large and 
considerable foreign investments. They have 
large properties. I think we might have 
appealed to their sense of patriotism and 
asked them to come 
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out with a little more sacrifice and 
make their contributions, as our Plan 
requires a little more money. In 
"principle although we have agreed in 
the past and in the Constitution there 
is provision that their privy purse 
will not be subjected to any income- 
tax.........................  

(Time bell rings.) 

..................Sir,   I   will      take   a      few 
minutes more because I rarely get a •chance 
to speak. 

As a matter of fact on principle it is wrong 
to exempt anyone from income-tax or other 
taxes. If they •don't agree I would suggest 
that by stages this income-tax should also be 
imposed on them, say 10 per cent, and be 
increased every year and by the end of 10 
years there will have to be full income-tax on 
the privy purse. 

The third direction and the most important 
direction is—I am bracketing them together 
because I find that in this independent India 
the people -who are enjoying the best are 
these three sectors—the public services. They 
have got the best guarantee and security once 
they enter the Government service. None can 
tell them anything. We find a considerable 
amount of inefficiency. Although we increase 
their number, efficiency is not there. The 
common man finds that there is trouble. No 
decision is given. His work is being delayed 
and delayed and delayed. They want more 
amenities and more pay and in the name 
thereof, there is agitation. Even when 
inefficiency or slackness in work is found, 
their superiors cannot tell them anything 
because there are Fundamental Rules which 
are placed before them at once. You can't 
touch them. They are educated, a#id very 
clever. There is much said about corruption 
and waste. After all almost all our plans are to 
be implemented by them and through them. 
We find that our building activities, road 
activities,  dam activi- 

ties etc. are to be implemented mainly 
through them. The common man finds that 
he has to pay and they have to spend. Who 
are those spendors? They have the best of 
life. Go to community project areas. {Time 
bell rings.) Look at the villages, the vil-
lagers who are living there and the housing 
they are having for the village project 
workers. Probably in the form of setting up 
an example that better housing should be 
there, they provide better houses for them. 

The hon. Home Minister has said 
that he is trying to stop corruption 
but I find there must be a greater 
investigation made into the reasons 
and find out some ways and means 
whereby better efficiency can be 
secured. Then there should be 
devolution of powers on these people. 
When we appoint people with high 
salaries and we take away the power, 
again inefficiency steps in, as well as 
red-tape, delay etc. So this is not 
merely a question of corruption alone 
but it is also a question of ineffi 
ciency and so many other things 
which must be gone into thoroughly 
So that the common man feels that 
whatever he gives, whatever money 
he gives, is going to be spent well and 
spent efficiently also. If this 
psychology, the real atmosphere, 
is created, I don't think that 
any common man will find any cause 
or reason for shouting in the way he 
does today despite the very brave and 
bold efforts that the Finance Minis 
ter has made and the very good taxa 
tion proposals he has made but he is 
being criticised. Where he should 
have got bouquets, brick-bats are 
given to him. For example his wealth 
tax and this expenditure tax.............................  

(Time  bell rings.) 

One or two minutes    only.    I    thinkthis tax 
on transfer of movable    andI   immovable  
properties   . without    con-j   sideration of 
love and natural affectionhas escaped his 
notice.    That is    thelacuna on which I think 
the rich peo-I   pie are gloating over.    I think 
it will 
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[Shri Lavji Lakhamshi.] not escape his 
attention. This is a very bold effort and it is a 
departure and as my hon. friend Shri Malkani 
was pleased to call it, it is a unique Budget. It 
is a departure from previous ones. It is a step 
in the direction of the establishment of a 
socialistic pattern of society. It should have 
been applauded and he deserves every sort of 
support and congratulation from every sector 
of this House including my Communist 
friends but nonetheless, because of the ills of 
others and wrongs of others today he is being 
criticised. 

(Time  bell rings.) 

Sir I wanted to say more but since you are 
ringing the bell every now and then,  I  will  
resume my seat. 

THE VICE-CHAIRMAN (SHRI M. B. 
JOSHI) : Five minutes are over. I am sorry.    
Shri Narayanan Nair—absent. 

DR. RADHA KUMUD MOOKER-JEE 
(Nominated): Sir, I think the Finance Minister 
is entitled to our congratulation on the 
originality and the design of his Budget 
proposals and also his rare insight and 
penetration into the possibilities of taxation in 
the country, so much so, that I rather shuddar 
to think what will happen in an emergency 
when it will be impossible for a Finance 
Minister of those days to discover any fresh 
sources of taxation which have not been 
discovered by the present Finance Minister. 
After all, I think that his Budget proposals 
have not been considered from the most 
important point of view, namely, the necessity 
for financing the Plan to which we are all 
committed. This Parliament is committed and 
we cannot now get away from the Plan 
because we have accepted it, and if we have to 
implement the Plan and expedite the 
accomplishment of that, we are certain to face 
certain very important financial difficulties. 
Now for instance, the most   important   fact   
of  the   Plan   is 

the development of what are called, the heavy 
industries and these heavy industries require 
heavy import of plant and machinery. It has 
been calculated that in the next five years, 
from 1956 to 1961, the imports would amount 
to Rs. 4,340 crores and exports to Rs. 3,220 
crores so as to leave the foreign exchange 
resources as a deficit at the very high figure of 
Rs. 1,120 crores. Now we have to meet this 
deficit and that we are able to do only by 
resorting to taxation. Of course we find that 
on the account given the existing taxation 
leaves a surplus of Rs. 350 crores and the 
additional taxation required is for Rs. 450 
crores and yet with all this taxation, there will 
be a further deficit of Rs. 400 crores to be met 
by the public of India and therefore it will not 
be surprising if we have fresh additional 
taxation proposals in order to meet this heavy 
deficit on the basis of which we have to 
achieve the accomplishment of the Plan. 

Now, in this connection I should like to say 
that some of the financial assumptions of the 
Plan - do not seem to be quite acceptable in all 
circles. For instance the Plan assumes that 
there has been an increase of per capita 
income of 5 per cent. per annum. I find as a 
matter of fact, and especially the Panel of 
Economists support me in this contention, that 
our actual increase of national income has 
been of the order of 2J per cent, per annum. 

But against this fault, the Second Plan 
assumes an increase of five per cent, per 
annum. Secondly, there is another assumption 
made. After all, industrial and economic 
development of the country must depend 
ultimately on the availability of capital in the 
country, the growth of indigenous capital in 
the country an«i, for that purpose, it has been 
calculated that perhaps 11 per cent, of 
individual income will be available to be 
saved for purposes of investment but this also, 
I think, is an over-optimistic estimate because, 
as a matter of fact, only 7 per cent, of 
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income has been available for purposes of 
taxation. But here also you find that we have 
made an estimate of double the income and I 
think perhaps these factors on which depend 
the estimates for the Plan should be carefully 
gone into. 

Now, as regards the social background to 
which the Budget proposals must relate 
themselves, the social background upon which 
so much of controversy has been raging, I 
think the best commentary is furnished by the 
following extract of a report of the 
International Monetary Fund upon which India 
depends for much of her foreign aid. Now, the 
report .begins like this: 

"The basic economic problem of India is 
the widespread poverty of its people whose 
standard of living is among the lowest in the 
world as measured by per capita consum-
ption of foodgrains and of cloth. Their 
standard of living leaves . almost no margin 
for reducing their consumption without 
impairing their health and efficiency. People 
are incapable in this poverty of making the 
effort necessary to carry out the Plan. A 
further reduction in the consumption of the 
lower income groups for purposes of 
providing resources for the Plan, will not 
make for a success. Investment in the health, 
strength and will of the people is as 
important to the economic progress of India 
as investment in the Plan and equipment." 

This is the opinion expressed by a very 
scientific mission sent by the International 
Monetary Fund and I do not think that this 
Mission is swayed at all by any kind of pre-
judice or narrow point of view. So, with this 
description of the social background of India, 
we feel that perhaps the Finance Minister may 
try other means by which the load of taxation 
may be lessened so far as the lowest class of 
people are concerned and in that connection, I 
should like him to reconsider, as he has   
reconsidered     the  question      of 

kerosene     and     also     of newsprint, certain 
other resources of mass taxation,   certain   
other  means  and  ways by which he proposes 
to levy a sort of mass taxation  like matches     
and many other things. In this connection, I   
should  like  also  to  point   out   the case of 
petrol in spite of provoking criticism  because I 
think  that petrol will really affect transport and 
transport  is  an  essential factor of industrial 
development. Perhaps it will also result in the 
rising of bus fares.    So, I should like him to 
consider whether the tax on petrol should also 
not be considered   from   this 'point   of   view 
because  it will act as a handicap to transport 
and to industrial    development.  After all, we 
are in the midst of  very     extensive     
planning  from which we  cannot escape and  I  
certainly     congratulate      the      Finance 
Minister on  the very sincere     effort he has 
made to confront this primary problem     of 
getting    resources     for financing the Plan but 
he must consider that  after all,  we should     
not go  on   tinkering     in   this  way  with 
budget  and  taxation  proposals.     We must go  
to the root of the problem of poverty and I 
think the best and the most important source 
for achieving   economic   progress   would  be   
to build  up  in   this   country  indigenous 
capital  in  every way and unless we really  
build     up  the  capital  of  the country,   we   
really     cannot  lay   the sound foundations for 
economic progress. I should like him to 
consider in his   leisure  moments,  when  he     
has time to think after the exacting duties of 
office,     the example     of Western German  
economic system. As we all know, West    
Germany has been able to     go  forward     in   
expediting  and accomplishing  to  the fullest 
possible extent her  economic recovery     from 
the   dire   devastation     inflicted   upon 
Western Germany by the last World War.     
Now,     the Western     German economic  
system began  by trying to build  up  the  
capital  of the country on  the basis of 
indigenous resources and that they did this 
way. The financial  authorities  of Western  
Germany thought     that  the  "continuation     
of excessive      taxation      would      have 
initiated     a     process     of     economic 
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[Dr. Radha Kumud Mookerji.] contraction 
resulting in growing social burdens to be met 
out of shrinking tax revenue and a declining 
national product." I am quoting from the latest 
book on Germany on this subject. 

THE VICE-CHAIRMAN (SHRI M. B. 
JOSHI) :   What is the name please? 

DR. RADHA    KUMUD    MOOKER-JEE:   
"Germany Reports". That is the name of the 
book published in 1952. 1 

SHRI T. T. KRISHNAMACHARI: 1952 is 
a long way back. 

DR. RADHA KUMUD MOOKER-JEE: 
Then, I have got another book "Report of the 
State Bank of Germany, 1953," and may I 
make a present of these two sentences? 

"Reductions in tax led to increase of 
employment, increase of wages and 
increase of consumption and generally of 
economic activity. All this increase was 
due to increase of net incomes as a result of 
tax reductions." 

Then again, in the next report for the year 
1955, the State Bank of Germany has  stated: 

"The resources required for the 
formation of wealth came mostly out of 
savings from proportion of income saved 
which is about 8 per cent, of the total 
income. There is thus great increase in 
capital for industries. It is especially note-
worthy that in spite of lowering tax rate 
from January 1955 tax revenue has 
increased, the rate of increase being over 
10 per cent. While the yield of income-tax 
had its rate of Increase lowered by only 
about 4 per cent. A large reduction in the 
rate was outweighed by the vigorous rise in 
wages, tax from increase in wages and 
salary income." 

My thesis is this that the Finance Minister 
has done his best in meeting 

the situation. The most outstanding fact of the 
situation is our resources to meet the foreign 
exchange deficit, on which depends the future 
of the Plan but what I urge in this connection 
is that perhaps every year he has to come 
forward with additional measures of taxation. 
In order that we may not have to take recourse 
to this desperate remedy of adding taxation in 
a country which is already over-taxed, we 
have to think of other means. Here, I must 
quote an opinion expressed by Sherman 
Cooper in the U.S.A. He has said that India is 
the poorest country of the world and yet it is 
most heavily taxed. He has said this before an 
American-audience. What I mean to say is this 
that instead of trying to meet our financial 
problems by means of extra taxes, the load of 
which is rather difficult for the people of India 
to bear, why not we go the other way about—
of course, there will be time for making an 
experiment in this revolutionary financial 
method— whereby by reducing taxation you 
reduce the cost of living and, therefore, you 
give greater scope for saving and all that 
saving of the people is ploughed back to 
industry? I think, in that case, India will be 
absolutely self-supporting in every possible 
way and India may be able to   achieve     her   
economic   recovery. 

Thank  you. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): Mr. Vice-Chairman, this year's 
Budget has a particular significance not only 
because the Finance Minister has chosen to 
impose heavy taxes on all and sundry but 
because the Finance Minister has made an 
important statement of policy on behalf of the 
Government of India. 

Sir, he has indicated the tax structure for the 
Plan period and said that there would be minor 
adjustments during the rest of the Plan period 
from year to year, Sir, we have to examine not 
only the financial position of the Budget year 
but we have also to view it from the point of 
view ot its efficacy to finance 
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the     Plan  and     its  targets     as per 
schedule. 

Sir, the nation is committed to the Plan and 
the central pivot is agricultural production. 
The first Plan was largely implemented 
because of the increase in agricultural produc-
tion and the second Five Year Plan Report 
rightly says that the Second Plan implies even 
greater interdependence between agricultural 
and industrial production. Sir, the Finance 
Minister and the Food Minister have been 
giving us an array of figures and statistics to 
prove that agricultural production has risen. 
But, Sir, an ounce of fact is worth a ton of 
theory. It is strange, Sir, that at a time when 
Government is claiming a large increase in the 
production of agricultural commodities we 
find there is alarming scarcity of food in many 
parts of the country, and from some parts even 
famine conditions have been reported. Sir, if 
we remember the years 1953-54 and 1954-55, 
with the increase in agricultural production, 
the prices went toppling down. But to-day we 
find the prices are hardening and the seasonal 
effect upon the prices is yet to come. 

Sir, if you look to the all-India cost of 
living index you will find that it stood at 133 
in January, 1956 and 148 in January, 1957, a 
rise of 15 points. An economics journal, the 
Eastern Economist estimates that in May 
1957, it will go up to 158. If these estimates 
come out true, you will find that between 
1955 and 1957 the index has gone up by 31 
points. That means, Sir, that there has been an 
increase of 20 to 25 per cent in prices within 
these two years, which really means that the 
internal purchasing power of our rupee has 
dwindled by about 25 per cent within two 
years. Now, Sir, this is an alarming rate of 
deterioration in the purchasing power of our 
rupee. The planners had envisaged that this 
level of prices would come towards the end of 
the Plan period when deficit financing to the  
tune  of  1200 crores 

was pushed through. Sir, if this rate of 
advance continues unchecked, I think that the 
Plan will be reduced to nothing, and the 
Finance Minister would have implemented 
not the Plan but something else. It is 
absolutely imperative, if they went to push 
through this Plan, that the price level must be 
brought down and the most important 
commodity is of course the foodgrain. The 
Plan had also estimated that we should import 
during the Plan about six million tons of 
foodgrains, bulk of it during the first half. 

The other day I put a question to the Minister 
for Agriculture as to what imports we expected 
during the year 1957. I hope the Finance 
Minister will tell me what is the expectation, 
what is the actual quantity of imports of 
foodgrains during the year 1957. I also wanted 
to know what were the actual imports during the 
last six months. He was unable to give any 
answer. Sir, I am aware of the fact that the 
Government of India have made arrangements 
for large quantities of imports. What I am 
interested in is the actual imports in the next six 
months or say a year-Sir, an equation has been 
worked out by the "Economic Quarterly' that « 
if we have an import of 25 million tons, we 
shall be able to bring down the prices by 15 per 
cent. Now if you look to the Plan, they also 
anticipate the bulk of the imports during the 
first half of the Plan period, say, 40 lakh tons, 
out of which, I find, in 1956 we have imported 
about 14 lakh tons, and from that angle also 26 
lakh tons of imports are called for. I would like 
to know how much out of it is expected to be 
imported during the year 1957. 

Now, Sir, I have read with great interest the 
exposition of the Finance Minister to the press 
the other day, wherein he has said that he has 
a mind to resort to deficit financing of the 
order of 900 crores of rupees only during the 
Plan period and not 1200 crores of rupees as 
originally planned.   Then, Sir, he has 
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other figures, and finally he leaves a gap of 
525 crores of rupees, for which he dare not 
plan. Of course there are many 'ifs' and 'buts' 
and I wish him all well, that this gap is only 
525 crores of rupees. But even if we take the 
Finance Minister at his word, there is a short-
fall in resources to the tune of 1300 to 1400 
crores of rupees. Sir, with due respect to his 
talents, sagacity and industry I would submit 
that if the Finance Minister resorts to this 
amount of deficit financing in the context of 
the tendency for the prices to rise further 
which I have indicated, Sir, the country will 
not be in a position to bear this strain and the 
country's economy will get out of control. 

Sir, taxation is writ large in the Plan itself. 
The country has to decide whether to whittle 
down the targets of the Plan and if not, must 
decide to foot the bill for its implementation. 
Sir, I had anticipated from the Finance 
Minister a speech in a different spirit. I wish 
that he had appealed to the people to increase 
productivity and demanded from all sections 
of the community supreme sacrifices. Without 
privations this Plan  cannot be put through. 

Now, Sir, let me start with voluntary 
savings. The Plan has set certain targets for 
loans and small savings. 1 find that we are 
lagging behind our expectations The drive of 
the Government, the propaganda of the Gov-
ernment is not bearing fruit because the 
common man has no confidence in placing the 
money in your hands. Sir, if we had kept up to 
the targets in respect of loans and small 
savings, I maintain there is good room for 
improving upon them, from these two sources 
and the Finance Minister would not have to 
resort to deficit financing of the order of 275 
crores of rupees in this year. And in future 
years also this gap could to a large extent be 
narrowed down by improving our small 
savings drive and the loan programme. 

Sir, I do not appreciate the relief that    he 
has    given    to the higher 

income groups while at the same time he has 
reduced the taxing limit to Rs. 3,000. He has 
hit the middle class very badly and I shall 
appeal to him that he should, instead of 
lowering the taxing limit, raise it to Rs. 4,800. 

With regard to the wealth tax I am not 
satisfied with the rate of taxation. I would 
have liked that he should have mopped up the 
entire enhancement of property values created 
as a result of the implementation of the Plan 
and brought down the values to the pre-war 
level. If he had done that, he would have had 
a moral strength, a moral force, to demand 
more sacrifices from the poorer section  of the  
community. 

Sir, I do not approve of the exemption 
which he has given with regard to agricultural 
properties. I am saying that with a full sense 
of responsibility because if he taxes 
agricultural properties I shall probably be the 
worst hit. Just as he has done in the case of the 
death duty, he ought to tax agricultural 
properties and agricultural wealth and pass on 
the proceeds to the States instead of taxing the 
third class passengers and passing on the 
proceeds to the States. That could have been 
easily done and I am sure that whatever he 
might lose by removing the tax on third class 
passengers would be more than amply 
compensated by the tax on agricultural wealth. 

Then, I would like to know from him 
definitely, because he has evaded an answer 
to the Press, whether the wealth tax and the 
expenditure tax will cover the ruling princes 
or not. I would like them to come under the 
purview of these two taxes. Here I would 
plead for a small exemption, that the new 
undertakings may be given an exemption 
from the wealth tax for the first two or three 
years till they go into production. This will 
help the industrialisation of the country. 

With regard to the excise duty, I endorse 
the viewpoints expressed by many of my 
friends that the articles 
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that go into the consumption of the common 
man like sugar, matches, tobacco, oils, tea, 
coffee, etc., should not be taxed. I say that 
because already the price level is very high 
and although the impost may be very small, it 
will mean a great hardship for the poor people 
to pay even this small tax. The total amount 
which you will get out of these is only Rs. 
37p30 crores which you can save by economy 
and avoidance of waste. 

If he can increase the rate of wealth tax and 
if he does not give relief to the higher income 
group, then the Finance Minister should 
consider some proposals which I would like 
to place before him in order augment the 
resources for implementing the Plan. He 
should consider the question of compulsory 
deposits and compulsory savings. There 
should be a compulsory deposit of dividends 
declared above a certain rate. If necessary he 
can consider the question of graduated 
deposits. The higher the dividend, the more 
the deposits there should be. (Time bell 
rings.) Sir, I will take two to three minutes 
more. There should be a compulsory deposit 
of the bonus paid to the staff and the labour, 
at least a part of it; a compulsory deposit of 
all kinds of incomes and a deposit of the price 
paid for the cash crops, as was resorted to in 
war time in respect of cane prices. These are 
the concrete suggestions that I would like to 
place before the Finance Minister for his 
consideration. The money will belong to the 
parties from whom it is collected and the 
deposit may be there only for three to five 
years, not more. By that time I hope the 
production from our development 
programmes' and projects will come up and 
help to relieve the economy and in the 
meantime we could have these deposits and 
small savings which bear a high rate of 
interest. 

With regard to foreign exchange, I would 
like to make a suggestion. Sir, I would like to 
know how our imports in the first year of the 
Plan was of the tune which was expected to 
be during the middle of the Plan. 

Correspondingly the exports could not keep 
pace and that was why this imbalance has 
been created. If they continue with antics of 
this kind the Finance Minister will pardon me 
for using this phrase—I am afraid the stability 
of our rupee will be affected in the world 
market. Sir, prudence is the better part of 
valour. I do not find any proper scheme for 
augmenting our exports. Of course, the 
answer will be that there must be greater and 
greater productivity in order to improve our 
exports. But there can also be fiscal methods 
to increase our exports. My submission to him 
is this. The exports of traditional commodities 
like cloth, jute manufacture and tea should be 
augmented and the exports should also be 
diversified. And fiscal incentives, if 
necessary, may be given to encourage the 
export of the various new products that we are 
manufacturing, like engineering goods and 
things like that. I will give a small example of 
the United Kingdom. I am told that the car 
manufactured in England can be obtained 
cheaper on the continent than in England 
itself. These are the possibilities which the 
Finance Minister has to explore. I cannot 
explain everything in detail here within the 
short time at my disposal. Then I would like 
our export market also to be diversified; we 
should explore new avenues and new markets. 

Lastly, Sir, I have read with great concern 
the speech of the Finance Minister, especially 
paragraph 38 wherein he has coined a new 
phrase, 'rephasing the Plan' and he gives his 
determination to implement, what he calls, the 
'core' of the Plan, namely, steel, coal, 
transport and power and leaves the rest of the 
Plan targets to be taken care of by the devil of 
chance, by a stroke of good luck, by the 
gesture of a foreign power. Sir, I must say that 
the Finance Minister has presented to the 
nation a fare of free enterprise with a different 
dressing and, Sir, the nation is bewildered to 
see the Finance Minister and free enterprise 
walking hand in hand.    Thank you, Sir. 
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"All of them were to come to Bapu to get 

his blessings before going to Government 
House for the oath-taking ceremony. Shri 
Raj-endra Prasad was the first to come. He 
was followed by Shri Sarat Chandra Bose, 
Shri Jagjivan Ram and Sardar V. J. Patel. 
On arrival, they were greeted by the camp 
sisters who applied the auspicious vermilion 
to their foreheads, garlanded them and gave 
them sweets and fruit which were also 
distributed amongst the members of the 
camp. Being Monday, Bapu's day of silence, 
he blessed them smiling and wrote, as a 
message, the following lines on a piece of 
paper: "End the Salt Law; do not forget the 
Dandi March; achieve unity; remove 
untouchability." 

 
SHRI PEARTH NARAYANAN NAIR 

(Kerala): Mr. Vice-Chairman, I am venturing 
to have a look at the all-India Budget from the 
Kerala end. We are Plan-minded; also, we are 
defence-conscious. For, let us realise that the 
object of the Finance Minister's proposals is 
as much to save the Plan as to tone up the 
defences of our country. We want most 
certainly that the Plan should be fulfilled. We 
set our face definitely against any 

trimming of the Plan or any wittling down of 
the targets. But, in the situation that has 
developed, and basing ourselves on the 
experiences gained so far, I feel that certain 
re-allocations within the Plan frame are 
necessary, certain shifting of priorities are 
called for, both in the all-India sector and the 
State sector which, in turn, will necessitate 
certain modifications in the Budget proposals. 

Now, Sir, I have certain suggestions in this 
regard. I make these suggestions primarily 
with a view to improve our foreign exchange 
earnings and also to increase our receipts and 
our revenue so that more funds may be 
available for development purposes, so that 
the incidence of indirect taxation on the poor 
people may be reduced to some extent. I make 
these suggestions also with a view primarily 
to see that our agricultural economy gets 
stabilised, that our people get a fair and stable 
price for their produce, so that they can plan 
and step up production and thus contribute 
their own mite towards checking the 
inflationary tendencies in prices. 

My first suggestion, Sir, is that the 
commercial crops or the export commodities 
from our State, for example, tea, coffee, 
cashewnuts, lemon grass, pepper, spices etc. 
be taken on to the State trading list. Sir, they 
are the best foreign exchange earners. Now a 
few foreign firms have a monopoly of trade in 
these things, and according to their own 
whims and fancies they corner and release the 
stocks, and the result is that there is so much 
fluctuation in prices, and our people there can 
never depend on any prices. Now, Sir, within 
the limited time at my disposal I am now 
going to work out how much fresh investment 
will be required and how much we can earn 
from these commodities. There have been 
enquiries made on this subject. There was the 
Desh-mukh Committee and there was another 
committee which was presided over by our 
own Deputy Chairman.    Then  there  was  
the Taxation 
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[Shri Perath Narayanan Nair.] Enquiry 
Commission. All these various bodies have 
gone into these things, and today I am just 
putting forward in general some suggestions 
in the context of today with particular 
reference to the conditions in Malabar. I 
suggest that these commodities be taken on to 
the trade list so that we can diversify our 
trade. As it is, a few foreign firms are trading 
in London, in New York, whereas we can sell 
in the continental markets where we have no 
direct taxes. I do not want to dilate on these 
various things. I only want to place before the 
Finance Minister one thing that the time is 
ripe in the present context of things and we 
can expand the area of State trading in these 
particular commodities which are the best 
foreign   exchange   earners. 

My second suggestion relates to the 
supreme national urgency to build up our own 
national shipping and to increase our tonnage, 
and we have to avoid the drain in respect of 
our foreign exchange because of the heavy 
freight that we have to pay. I need not go into 
any details, but the conservative estimate is 
that we have to pay over Rs. 150 crores 
annually towards non-Indian shipping. Now, 
Sir, again for lack of time I do not want to go 
into all the details. But in the world trade our 
position is negle-gible, just  1-5 per cent, of 
the world trade we are having, and out of 
about 100 million tonnage of shipping in the 
world we have just less than 1 million 
tonnage, and we have to go a long way to 
reach the shipping or the tonnage target fixed 
under the Second Five-Year Plan. Therefore 
we should save this foreign exeM ige which is 
now drained away, and for our own national 
prestige also we have to pay particular and 
urgent attention towards this question of 
additional shipyards. We have been very 
leisurely about these things. I do not want to 
go into how this Hindustan Shipyard has 
fared. There have been negotiations and there 
have been exploratory talks going on 
regarding the opening of a second 
shipbuilding yard,   and  even   in   today's   
paper   I 

happened to read that a new team is coming 
from Britain to look into these things. But, 
Sir, primarily from the point of view of saving 
our foreign exchange and also from the point 
of view of our national interest it is very 
necessary that we should have not one, not 
two, but more than two shipbuilding yards, 
and the proposals already in hand must be put 
into operation immediately. The people are 
sick of these procrastinating negotiations and 
explorations. I think Kerala offers the best 
facilities in this respect and the Government 
of India will be persuaded to take into account 
the claims of our people, and I think the 
Government can do a lot for that area and for 
our national shipping. 

The third suggestion that I have to make 
relates to the processing and manufacture of 
rubber which we produce. We produce rubber 
not only in the interest of Kerala but also from 
the point of view of our transport 
requirements and our defence requirements. 
Sir, the balance-sheet of the Dunlop Company 
can be seen I am told that for 1954-55 they 
had Rs. 7i crores as net profit. So is the case 
with Firestone and the Good Year. We can 
save a lot if only we give priority to the 
starting of a tyre manufacturing factory. From 
the defence point of view it is a strategic 
material. We cannot depend on foreign 
countries, especially in times of emergency. 
Of course, incidentally we benefit, but 
primarily India benefits, and it is only from 
that point of view that I am making this sug-
gestion. 

Now, Sir, in regard to the State sector, 
certain reallocations are called for. I want to 
draw the attention of the Finance Minister and 
the Government of India to the distressing 
conditions of our people in the whole coastal 
area from Kumbla to Quilon— 400 miles 
long. Fishermen and coir workers predominate 
that area and the density of population in those 
coastal regions come to more than 3,000 per 
square mile. Sir, I do not want   to   detail   the  
actual  miserable. 
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conditions of these people, but what I suggest 
is that top priority should be given for the 
rehabilitation of these people in the coastal 
areas. We are reviewing certain co-operative 
schemes for the coir workers and also for 
fishermen, but a little more money will be 
required. I understand, Sir, that oiir new 
Government is preparing certain schemes, and 
I want to impress on the Government of India 
that they must be prepared to give top priority 
to these things and also find some funds from 
out of the apex bank and the Reserve Bank. 
Sir, the incidence of elephantiasis and filaria 
is very great in those coastal regions mainly 
because there is absolutely no drinking water. 
There is absolutely no drinking water where 
the density of population is so great. 
Therefore, Sir, these things in Kerala deserve 
top priority, and to that extent, certain 
reallocations are called for. 

One more point regarding the State sector, 
Sir, and that relates to our forests. In Malabar 
there were mostly private forests producing 
the best timber. Our Government have got a 
plan to take them under State control, and then 
only we can work out our requirements in 
regard to railways, in regard to shipbuilding 
etc., and we can help the implementation of 
the Plan to a great degree. There also a certain 
amount of reallocation is called for in the 
Plan. I am sure, Sir, that our Plan is flexible. 
We are not having a doctrinaire approach, and 
I am told that it is open to re.view. It is being 
reviewed and next month in the National 
Development Council the Ministers and Chief 
Ministers of States will meet. Therefore I am 
only just placing these suggestions before the 
hon. Minister. The targets in the Plan must not 
be whittled down. But in the light of the 
experience gained, in the light of •the situation 
that has been created, re-allocations are called 
for. 

There is so much mention about external 
aid. We are receiving foreign aid. By all 
means we ought to augment our foreign 
exchange resources. I am not making light of 
what we have 

21 RSD.—6. 

got under P. L. 480, under the T.C.A. and 
under the agreement for the purchase of 
surplus agricultural commodities. We need all 
that. Let alone the 15 per cent, more cost that 
we have to pay; let alone the high interest that 
we have to pay; let alone the several 
conditions attached to them. I am not 
concerned with them. But I want to draw the 
attention of the Finance Minister and of the 
Government of India to their undesirable 
features. Our Defence Bill has gone up by 'Rs. 
50 crores. Why? Because the rulers of the 
people who give us these surplus agricultural 
commodities on their own terms, have chosen 
to arm neighbouring Pakistan, and then our 
Defence Bill goes up. I only want that in the 
present circumstances we have to take into 
consideration who our real friends are and 
then in developing our national economy take 
help  from  that  quarter. 

Again, there is one point about which I 
want to remind the hon. Finance Minister. 
After the Bandung Conference there were 
certain suggestions to lift the Asian countries 
from out of their colonial economy. There 
were certain suggestions that we should pool 
our efforts and develop shipping for the 
benefit of all Asian countries. There were also 
other suggestions for economic co-operation, 
and a certain machinery was set up. But as I 
go through the Budget proposals, that 
background is not any longer there. I appeal to 
the Finance Minister that in framing these 
things, top priority should be given to this, 
and the whole thing must be viewed from the 
Asian angle so that we can pool our resources 
and put an end to all remnants of a colonial 
economy. 

There is one other point. From the 
economic classification of the Budget I find 
that our civil expenditure under Account A 
has gone up like anything. During the course 
of one year, the wage and salaries bill has 
gone up by Rs. 33 crores. Talking about 
extravagance, I will just give you on<* 
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[Shri   Perath   Narayanan   Nair.] instance    
from    my    own    State    of Kerala.    Much 
of what is spent in the name of Social Welfare 
work is fraud. I will give you an instance. 

SHRI T. T. KRISHNAMACHARI: The 
figures represent not salaries alone but the 
entire expenditure on all developmental 
projects. It is not the salaries which have gone 
up by Rs. 33 crores in one year. 

SHRI PERATH NARAYANAN NAIR: I 
think that in Account A in the Economic 
Classification—I speak from memory—
current administration 

SHRI T. T. KRISHNAMACHARI: The 
Civil Estimates include quite a number of 
developmental projects. If the hon. Member 
will look into the Explanatory Memorandum, 
he will find the details. 

SHRI PERATH NARAYANAN NAIR: I 
stand corrected. In Account A the figures for 
developmental work are given separately. 
Anyway, talking about the Social Welfare 
Board in Kerala, to distribute just Rs. 47,000, 
the Travancore-Cochin Social Welfare 
Organisation had to spend Rs. 1,37,000. This 
is on record, published in their annual report. 
This is an illustration of the way in which 
things are being done. 

Again, I have found from the Defence 
Accounts that the loss -to the public revenue 
through theft, through fraud, through 
irregularities, etc. comes to about Rs. 
3,44,00,000. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

I was just looking through the Budget speech 
to see what the Government was really doing 
to put an end to these mis-uses of public 
funds. Of course, certain special reorganisa-
tion units are there. I know that certain 
investigating teams have been sent. There is 
talk of pruning committees and all that. But 
unless some top-level effort is made, unless 
you associate  the   actual     representatives 

of the people to go into the working of these 
departments, I do not think much will be 
done. 

Before I sit down, I would make j one 
request to the hon. Finance I Minister. I would 
remind him of his press conference wherein he 
had said that the effect of the incidence of the 
indirect taxation will be only mar-' ginal, that 
the increase in price will be between one to 
three N.P. He has worked out the whole thing 
and found it to be JN.P. there and 1/5N.P. 
here—all fractions of a N.P. I would request 
him to find out from the nearest grocer as to 
how much really prices have risen during the 
last one week. I know by how much they have 
gone up. A pound of tea costs 7 annas more. 
Sugar costs two annas more per pound. It has 
gone up from thirteen annas to more than 
fifteen annas. So is the case with regard to 
other things, so that already heavy burdens 
have been put on the people. Let us not be 
adding insult to injury by saying that the 
burden is not much. If only the Finance 
Minister realises the heavy burdens that he has 
imposed, I am sure that he will persuade 
himself to withdraw at least some of his 
proposals of indirect taxation on essential 
commodities. Thank you. 

DR. D. H. VARIAVA (Bombay): Mr. 
Deputy Chairman, this Budget has been a 
very controversial one. It is attacked both by 
the rich and the poor, but we must view this 
Budget from the angle of the Second Five 
Year Plan. We are committed to the Second 
Five Year Plan. Not only the Congress Party 
in Parliament but all parties—the whole 
nation—have voted for the Plan, and it is our 
duty to see that this Plan is completed in the 
period that is stipulated. Now, if we want to 
complete this Plan in the period stipulated, it 
is necessary that we must find the means for 
completing it. For this purpose, in this 
Budget taxes have been impose^ both on the 
rich and the poor. It is also necessary that we 
must not whittle down the Plan either in 
expenditure or in the period.    We must not 
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increase the period of the plan' and we must 
not cut down any of the items included in the 
Plan. It is a fact that the poor people have 
been hit hard, but we must understand that 
the basic principle of our Plan is to raise the 
standard of living of the common man and to 
raise the per capita income in the country. 
So, it is not only the duty of the capitalists or 
the rich people to contribute but it is also the 
duty of all the people—rich and poor—to 
contribute to this Plan. 

Now, the community projects in our Five 
Year Plan take up a big chunk of the money 
that is required and so the Finance Minister 
has increased the taxes so as to collect Rs. 93 
crores in the present year. Of this about Rs. 8 
crores that are raised from Railways will go to 
the States. So about Rs. 83 crores will go 
towards the Plan and for meeting the deficit in 
the Budget. I must tell people that if they say 
'we don't want to contribute money by putting 
this burden on the poor', they must suggest 
other means by which this Plan could be 
completed and we can get money for it. I have 
certain suggestions here. The Salt Tax is a 
very controversial tax and some of the people 
and specially Congressmen are very much 
opposed to it. Just now the hon. Member, 
Shrimati Nigam said that the poor people must 
bear the burden of taxes on sugar, tea, oil and 
such other things but when I suggested that 
salt tax should be imposed, she brought the 
revered name of Mahatma Gandhi. We all 
know that Mahatma Gandhi did oppose this 
salt tax. But it was at a time when we were 
slaves of a foreign nation. This tax was 
imposed on us and on the poor by a foreign 
nation for the maintenance of an army of oc-
cupation and not for their benefit. Now in the 
present circumstances, if we impose or re-
impose this salt tax, it will be for the benefit 
of the poor and for the Plan and so we must 
not have the sentiment that because Mahatma 
Gandhi opposed this tax and had it rescinded 
that we should never  impose it  under  any  
circums- 

1 tances. The times have changed. We are 
almost on a war basis as far as this Plan is 
concerned and to implement this Plan if we 
just impose this tax, I am sure that it will not 
be difficult for the poor to pay, as has been 
said even in the case of sugar and tea. 
Because salt is a commodity ur-c-d even by 
the poorest and to collect this tax is very 
easy. So I will request my Congress friends 
just to think calmly and collectively whether 
only on a matter of sentiment that they 
should forego almost a revenue of about Rs. 
20 crores which I am sure will be brought for 
the Plan year by year. It may be that for the 
period of the Plan we might keep this tax and 
then rescind it but I am sure that once our 
Plan is completed, then there will be no 
necessity for rescinding this small tax 
because it will only be a very small 
percentage—I think about 4 or 5 annas in a 
year that the poor will have to pay and as 
some people say that we want the people to 
be plan-minded, this is the best way to make 
them so and I am sure that if the poor people 
are informed and made wise about why this 
tax is levied on them, I am sure they will not 
oppose it. There is a possibility that other 
parties, to embarrass the present Gov-
ernment, might start an agitation and some of 
the Congress people might do the same but I 
earnestly request them that they must 
consider calmly this proposition and not just 
throw it out on  reasons of sentiment. 

SHRI H. P. SAKSENA (Uttar Pradesh) : 
Salt tax is not one of the items on the tax 
proposals. 

DR. D. H. VARIAVA: We are asked to 
suggest new proposals. When we oppose the 
tax on sugar and other indirect taxes, when 
we are asked to suggest new taxes, there is 
nothing wrong to suggest the salt tax.. . . 

SHRI SONUSINGH DHANSING PATIL 
(Bombay): It is not a subject of taxation.    
Is it in order? 

DR. D. H. VARIAVA: It is quite in order.    
We are asked to suggest new 
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[Dr. D. H. Variava.] taxes and how to 
produce new income and how to produce 
money for the completion of the Plan and this 
is one of the most sound suggestions that I put 
before the House and I hope the House will 
consider it calmly and without any prejudice. 

There are certain other suggestions which I 
might make to get more money for the Plan. 
One thing is irrigation. In the first Plan, we 
had water enough to irrigate about 6 million 
acres of land and it is admitted by the Plann-
ing Commission that we have been able to 
irrigate only 4 million acres of land. Now the 
other 2J million acres have not been irrigated 
because the canals were not ready. Some 
States say that they had not the technical 
personnel. If this water which could irrigate 6 
million acres, was used, then our food 
position would not have been what it is now. I 
suggest to the Finance Minister that with the 
cooperation of the Planning Commission they 
must appoint a Committee with full powers to 
see that this other 2J million acres are 
irrigated as early as possible and not only to 
enquire why they have not been irrigated, but 
with the executive power to compel the States 
to do it. Because it is no use wasting time 
finding out why they have not done it. There 
is no reason that this thing should not have 
been coordinated. When we have so much 
water—and I think it is going to waste —and 
crores have been spent on the irrigation dams 
in India and when we have got water, I think 
it is a criminal waste not to use them and to 
irrigate 4 million acres only. This is the 
second suggestion. 

Then there is a lot of tax evasion and many 
people have just hinted at it that it should be 
looked into and that this tax evasion should be 
stopped. 

Another suggestion is that the States must 
also in their budgets be as bold as the Finance 
Minister has been here. They must also find 
means, for imple- 

menting the Plan and for their contribution to 
the Plan. 

The next suggestion is regarding the public 
sector industry. We find that the public sector 
is not making as much profit as the private 
sector under similar circumstances. I must say 
that public sector has not worked for many 
years but in certain circumstances it must be 
said that their working is rather top-heavy 
and, instead of making profit, we are making 
losses. I will give just one example about the 
Penicillin Factory at Pimpri. The latest report 
says that it made a sale of Rs. 47,000 or so in 
Penicillin. There was a loss of Rs. 8 lakhs in 
1956. The only profit they made was in 
bottling penicillin and that profit was Rs. 11 
lakhs. This plant was taken from the Bombay 
Government at Parel. If we spend so many 
crores on the organisation of a factory of this 
type which was started, I think in 
collaboration with the W.H.O., and it was said 
at the time that we will not only supply 
penicillin to the whole of India but to 
countries of Near and Far East, and then if we 
make a loss of Rs. 8 lakhs, I cannot 
understand it. 

One of the latest pamphlets that we have 
says that we have increased the production of 
penicillin in this factory from 4 million mega 
units to about 6 million mega units but I do 
not find any penicillin manufactured by this 
factory in the market. In the beginning, I think 
in the year 1955, I had used some of the 
penicillin manufactured there but for the last 
one year I have never seen one advertisement 
or even one phial of this penicillin. At least in 
my part of the country, Saurashtra, I have not 
seen it. Here I find that they have spent a sum 
of Rs. 30,000 on advertisement but I have not 
seen a single advertisement of this product in 
any of the papers. I would request the Finance 
Minister and the Minister for Production to 
look into this matter. Similar things are also 
happening in the case of the other industries 
in the public sector but 1 will not enter into 
details. 
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I come now to agricultural produce. We are 
trying to have modern methods of cultivation. 
We wanted to introduce the Japanese method 
of paddy cultivation but I must say, Sir, that 
some of, our agriculturists produced record 
yields per acre of wheat, bajra, jowar, paddy, 
etc. If they could do it, 1 think the other 
agriculturists could also do it and I suggest to 
the Agriculture Ministry that they must see 
that this yield per acre is increased so that our 
present position of scarcity of grain will not 
recur. In this connection, fertilisers should 
also be distributed freely and they must be 
told as to how they should use them. 

The next thing is the lowering of 
administrative expenses. Well, many people 
have referred to it and I will not go into the 
details but I should say that this should be 
lowered or curtailed. 

We have heard so much about the paucity 
of technical personnel in India. This is not the 
first time that I am referring to it. We have had 
so many people trained in different technical 
matters, engineers, doctors, industrial 
engineers, dairy administration, etc. I will give 
you an example. Only a few months ago there 
was a man who has had training in dairy 
administration. He came to India about three 
years back and looked for a job all over India 
but ultimately he had to take the job of an 
Appraiser in the Bombay Dock. This is a man 
who has spent Rs. 10,000 or more for his 
education and yet he could not get a good job. 
At present we want to have many dairies, 
modern ones, all over India, but then what 
happens? We are sending students at the cost 
of lakhs and lakhs of rupees to foreign 
countries and when they return in many cases 
they are not employed in the same line in 
which they have received training but in quite 
different lines. That way, we waste lakhs of 
rupees. I will suggest to the Finance Minister 
and to those who are concerned with this that 
they must make a list of all the technical men 
who are available. They must find out from 
the    States, 

Universities and from other sources, as to how 
many technical personnel are there, how many 
are looking for jobs and so on. The other day 
in the House, I asked the Labour Minister a 
question about the number of doctors who 
were unemployed. I was told that they were 
400 in number and the engineers were 600 in 
number. Yet we cry from housetops that we 
have no technical personnel. I asked the 
Planning Minister as to the causes of this 
unemployment of doctors and he said that 
they did not want to go to the rural areas'. I 
think it is the duty of the planners to see that 
these doctors and engineers go and work in 
the rural areas. The reason that they do not go 
to the rural areas is -that they have no 
facilities for the education of their children. 
Such facilities should be given to them so that 
we may not waste money in sending people 
abroad. 

(Time bell rings.) 

Now, I come to foreign exchange. 

MR. DEPUTY CHAIRMAN: You have 
taken two minutes more. There are still 
twenty names. 

DR. D. H. VARIAVA: One minute more, 
Sir. 

If the public sector could produce all the 
things that we want and export them then the 
deficit in foreign exchange will be reduced. 

With these words, Sir, I will recommend 
the Budget to the people and say that they 
must help the Finance Minister to carry out 
the Second Five Year Plan and to complete it 
in the prescribed period. 

SHRIMATI       T. NALLAMUTHU 
RAMAMURTI (Madras): Mr. Deputy 
Chairman, I extend my wholehearted  support 
to this Second Five Year Plan and its 
implications and the taxation policy that has 
been necessitated for the working of the Plan. 
There is no question of going back. We in this 
House and in the various committees had fully 
thrashed out the content and scope and 
demands involved and hence 
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[Shrimati T. N. Ramamurti.] it is our joint 
responsibility to see that it is properly 
executed. It is in a way uur child and hence 
needs to be nourished and cherished and put 
on its feet. 

We admire the courage and determination 
with which the Finance Minister has launched 
this big boat of taxation policy in somewhat 
troubled waters. If the boat sails to the 
promised goal of plenty and prosperity and 
bliss without hitting rocks and moals, he will 
go down in history as a daring pilot of a 
financial venture bold in its conception and 
brilliant in consummation and execution very 
necessary for the implementation of the 
Second Five Year Plan. The Finance Minister 
himself had said "we shall grimly hang on to 
the Plan; we shall not sink, we propose to 
swim and take the Plan to the shores of safety. 

All of us realise the difficulties and all of us 
are committed and all of us bear a joipt 
responsibility.. We realise also—at least we 
should realise—the sacrifice, the faith, the 
courage and the austerity that is expected of 
us to implement the Plan but, at the same 
time, the Plan should not be, Sir, the law of 
the Medes and Persians. We live in a brave 
new world and we are proud of our 
democracy as well as of the democratic 
approach to problems m this very House from 
time to time but the effect of a Plan and the 
taxation proposals must be viewed from the 
point of view of the impact on the masses of 
India. 

In all countries, Sir, there is some 
proportion aimed at between direct and 
indirect taxation and it is reasonable to expect 
that the percentage of direct taxation is higher 
than that of indirect taxation. I do not know if 
any such proportion is envisaged in the 
present taxation policy. We should like to 
have a clarification and I am sure the Finance 
Minister "fc-'Il be able to enlighten us on that. 

Seeing all 1PIS, we nave to examine , 
»urselves and see the position in this i ountry.   
I am afraid, Sir, the imposi-   I 

tion of excise duties on necessary articles of 
consumption will hit hard the very- classes for 
whose betterment in standard of living, a 
major portion of the planning has been 
undertaken. I am distressed to find that, while 
the objective of our democracy is to improve 
the lot of the common man, to raise his 
standard of living and to enable him to rise to 
his physical, mental and moral stature to the 
fullest extent as a citizen of this great 
country—in fact all our planning has been to 
reach the goal of a welfare State—the present 
taxation proposals hit at the very root of the 
basic sustenance of the common man. In fact 
all classes from the middle-class downwards 
are affected. 

One of the basic principles of taxa 
tion is to avoid as much as possible 
taxing the necessaries, the absolute 
essentials of life. Therefore the excise 
duty on match boxes, paper, tea, coffee, 
motor spirit and sugar especially,—in 
the case of sugar it is doubled—will 
be detrimental to these classes, in my 
opinion. As a matter of fact, as soon 
as these taxation proposals were re 
leased to the pub ral friends 
here and elsewhere phoned me up and 
said: "Oh, we have to spend more on 
children's books, on their education, 
more on bus and railway fares, more 
on transport and more on post cards 
and a good deal on sugar. We do not 
know if we can buy sugar hereafter 
or for the matter of that tea or coffee. 
Where are we to go for the extra 
income that we must need to purchase 
all these with the rising prices and 
maintain our standards? 

The classes that are affected particularly are 
the classes with fixed incomes, like teachers, 
low income group Government servants, the 
clerks and the whole array of secretariat staff, 
the non-gazetted officers, who are already 
pleading for higher amenities, for better 
living, all those who are at the root of the 
edifice of our governance and who toil all day 
long, in order to see that the democracy that 
we have planned for, goes in the right 
direction,  correct end    without    any 
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flaw. I have to plead their cause since they 
have approached me for this. They have asked 
me: "What is this Plan that has taken the shape 
of a Goondodaran?" Please do not smile, 1 
refer to some classical example, the example 
oi Goondodaran; I will not go into the story of 
Meenakshi's marriage with Siva. When Siva 
was asked where were the guests for the wed-
ding, he pointed out the giant Goondodaran 
and said, "Feed him." And they fed and fed, 
and he could not be fed. Everything he 
consumed. But I do hope, Sir, that that 
"Vaigai river" a stream which was created by 
Siva wherein Goondodaran put his hands to 
quench his insatiable thirst would spring up, 
out of this venture and fertilise all our 
undertakings without uprooting the backbone 
of our society, the middle-class. 

The taxation proposals in themselves may 
not be so much of a menace but the fact is that 
the various amenities, like free and 
compulsory education, free medical aid, 
compulsory medical inspection and the 
various other things that we have envisaged 
for social uplift have not begun to operate in 
many parts of the country and the economic 
position of the people remains where it was in 
many respects and hence it is that the 
psychological reaction of the masses towards 
these taxation proposals is to be taken into 
consideration. 

When we look round, Sir, it is painful to 
see the plight of our agriculturists, the farmer 
in the village, and the unemployed, educated 
and otherwise in urban areas. The peasant, in 
spite of his hard work, is still the victim of 
many hardships. He is in debt in spite of the 
help by co-operative societies and has 
scarcely enough to keep his body and soul 
together. 

A Tamil poet, some years ago, had drawn a 
vivid picture of the plight of a farmer when 
monarchical rule prevailed. The description 
rings true of the farmer's position to a great 
extent even today. I do see that many do not 
know Tamil and so I will give the 

translation in English. The poet describes: 

 
I think the Finance Minister will understand 
the meaning of this. The translation is this: 

The cow has yielded a calf in the farmer's 
house. Torrential downpour of rain has come. 
His cottage with mud walls and thatched roof 
has fallen down on account of torrential rain, 
and the monsoon has broken out in right 
earnest. Just at that psychological moment the 
farmer's wife must need start labour pain; the 
only farm servant and the household drudge 
died and in the midst of all these alarms the 
farmer, true to the tradition of an Indian 
farmer, has not forgotten his bounden duty, 
the care for the land and its cultivation; He 
says to himself, "Oh, before the flood water 
runs off, let me rush and sow the seed by 
stemming the current", and takes the seeds 
along and runs to the field. But as evil fate 
would have it, on his way very many 
creditors, the banyas and sowcars and all 
kinds of people from whom he had taken loan 
in order to buy this seed line up and block his 
way. At the same time a messenger arrives to 
say that some dear relative of his is dead. 
Some guests also arive, guests that could not 
be prevented being feasted in his house, they 
come and claim his attention. He is in a whirl 
and the poor farmer is bewildered where to 
turn for help. And when he was in that 
condition a serpent must need bite him. But 
even in that state he has not escaped the hard 
circumstances of his life The king's tax 
collectors appear and demand payment of kisti 
(land tax). And that is not all. Finally, to 
crown it all, the shock of the atom bomb is 
administered to him when the Kurukkal (the 
priest) extends his hand for payment of his 
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[Shrimati T. N. Ramamurti.] 
dakshina (his dues as the guardian of the 
temple)." 

(Time bell rings.) 

Two minutes more, Sir. These woes of the 
farmer have not abated. Please give me five 
minutes, Sir, because I have to say what I 
have to say about the taxation measures. 

MR. DEPUTY CHAIRMAN:     There are 
twenty speakers more. 

SHRIMATI       T. NALLAMUTHU 
RAMAMURTI: Hence the indirect taxes on 
essential articles will hit him harder still. 
Due to his economic plight, due to the 
failure of the crops in the villages, there is a 
steady drift to the urban areas adding to the 
beggar nuisance in the city and adding also 
to the already unemployed workers, the 
educated unemployed, and this has resulted 
in adult and juvenile crimes and juvenile 
delinquencies. The pain of hunger and 
starvation has led also—this is not^ 
pessimistic picture, but it has happened—to 
many suicides not only by women in fami-
lies; even students have done that because 
of the hardships in the way of continuing 
their education, of having to buy books and 
pay tuition fees and at the same time to look 
after their families. 

One feels particularly for the poor 
teachers who get very low pay. In some 
places they get 25 to 30 rupees, the 
elementary school teachers, worse than the 
pay that is given to the chaprasis and peons 
in the Central Government and State 
Governments and when these teachers are 
asked to pay the excise duties on paper, tea, 
coffee, sugar, etc., they would find it very 
hard indeed to meet this demand. I hope the 
Finance Minister will find it possible to lift 
the levy on paper and other essential 
articles, such as, match boxes, tea and 
coffee. I am not pleading for the removal of 
the duty on tobacco. We are running a 
cancer institution in Madras, which also 
requires Central and State    Govern- 

ments' assistance, and one aspect of the 
propaganda made for cancer is that tobacco 
chewing and smoking man be one of the 
causes for bringing about cancer. 

(Time bell rings.) 4 P.M. 

And I would ask the Finance Minis 
ter to reduce the tax on sugar and 
bring it to a lov/er level. I am glad 
that he has removed the tax on kero 
sene a-nd news-print and I would like 
him not to raise the cost of post cards 
and the third class fare. However 
much ..........  

MR. DEPUTY CHAIRMAN: Beguni 
Kidwai. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: One word, Sir. 

MR. DEPUTY CHAIRMAN: I am very 
sorry. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI: Am I not to finish my say? 
Just in conclusion I want to say that 
"Economy drive" on which others had spoken 
is necessary. 

MR. DEPUTY CHAIRMAN: It is already 
time. 

SHRIMATI       T. NALLAMUTHU 
RAMAMURTI: But you have given so much 
time to others. I only just want to say that 
apart from what Mahatmaji may have said—
we should not attribute motives to any 
Member; we have got freedom of expression 
of opinion—we who have worked out the 
prohibition policy in Madras have seen its 
success and beneficial results —I myself have 
been an active worker —we would not for any 
kind of hardship that might be caused to this 
Government go back on our prohibition 
policy. Let us not also revive the Salt Tax. 
Here I want to pay a tribute to the Finance 
Minister who, like John Knox, neither fears 
nor favours flesh but I hope in the true spirit 
of Rama who ruled for the people, as praja ka 
Rajah, he would view the taxation  proposals  
in the  spirit  that 
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SHRI B. M. GUPTE (Mysore): Sir, I 
congratulate the Finance Minister -on the grim 
determination and remarkable ingenuity with 
which he has devised his widespread scheme 
of taxation. But with all that, I regret, I cannot 
give my willing support to him. The position is 
that the common man is bound to suffer. 
Though my intellect goes with the Finance 
Minister, my heart goes with the common 
man. I cannot ask the common man to bear 
this burden just for one year or two years. He 
must bear it for many years. It is not a case of 
jam today or jam tomorrow. It is a case of jam 
after ten or fifteen years. Until then, 
frustration, discontent, bitterness and hardships 
would be the lot of the common man. I do not 
hold the Finance Minister responsible for this. 
The Government and we the Members of 
Parliament are responsible for this situation. 
Unfortunately the Finance Minister has 
inherited that situation and he has to face it. 
But we are responsible for creating it. Of 
course, the former Finance Ministers also 
share the responsibility. The Parliament and 
the Government both are responsible. We 
applauded the rising tempo of development 
expenditure. We supported it. We even raised 
the hopes of the people by making rhetorical 
speeches about the Five-Year Plan, but we 
never counted the cost. We ought to have 
known that there can be no planning with- 

out tears, but at that time we did not heed it, 
and now it is too difficult to retreat. We asked 
for it. WE knew not the implications of the 
Plan, but now we have got them and we are 
frightened, and now we expect the 
Government that they should drop or at least 
prolong the period of the Plan. We are just in 
the position of Arjuna in the Bhagwat Gita. 
We all remember that there Arjuna implored 
Bhagwan Sri Krishna that he should show him 
the Viswa Roop Darshan, the Grand Divine, 
and when it was actually shown to him, he got 
frightened and again began to implore "Oh, 
please withdraw that aspect of it." So, that is 
just what has happened with us. But the 
common man has suffered all the while. - We 
went on piacing more and newer burdens on 
him. He wanted to heave a sigh of relief after 
the achievement of independence, but we 
never allowed him to do that. He thought he 
might be able to say "Oh, now that the foreign 
rule has gone, my life would really be a little 
easier." But we did not allow him to feel like 
that. We did not allow him to feel the glow of 
independence. We went on putting newer and 
greater burdens. If he became more cleanly, if 
he wanted to use more soap, we came down 
upon him. If he used more cloth or ate more 
sugar, we raised the excise duty, and now even 
the ordinary post card and the railway travel 
also are to be penalised and the rates are to be 
raised. Of course, I know many amenities are 
being provided for the third class passengers. 
Even it is being said that airconditioned travel 
is provided for him. About that I would say 
that it is a misnomer because this deluxe 
aircondition train is only nominally a third 
class train; the fare charged is second class, 
and I think it would 'be wrong to describe it by 
saying that airconditioning is provided for 
third class passengers. I do not quarrel about 
the amenity. Even for second class passengers 
amenities are required. But do not deceive the 
people by saying that air-conditioning has 
been provided for the third class passengers. 
No genuine third class traveller is going by 
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that train and cannot go by that train because 
the fares are too much for him.    But anyhow, 
my point is that though  many     amenities  are     
being provided for him, travel is a punishment  
to  him  because  of overcrowding.    He  does 
not go there for    the fun of it.    He goes out 
under some compulsion,  the   religious  
compulsion of a pilgrimage or the social 
compulsion of a marriage etc.    or the business 
compulsion.    So he has to go as a  
punishment.    But  at  least let     us not  make 
his     travel     costly.  So,  I would   request   
the   Finance   Minister to  reconsider  at   least  
these     levies about the  common man's  travel 
and the post cards etc.   Of course, we are told 
that this is a flea bite, our excise duty will 
amount only to a small item here or there.    
But the     cumulative effect of it is ignored.    
Then    there are also State levies.  There is    
that State    sales    tax and    there is    the 
municipal octroi, and everywhere the burden  
is  being piled on him,     and the  cumulative  
effect is  great.    And I am  very sorry that in 
addition to it,  the post offices  set  a very     
bad example.    They  enhanced     rates   at the 
time of introduction of the new coinage.    
They were scrupulous.     It was a very small 
increase they made. But the unscrupulous    
traders    took advantage of it, and they took    
the lead and they became more unscrupulous 
because they pointed out the fine example of 
the post offices. And the  rates  were  raised  
tremendously. In Poona, the    cinema    rates    
were raised,  the hair  cutting saloon rates were  
raised.    Formerly,  hair-cutting and  shaving  
could  be  had for     ten annas, but now they 
charge fourteen annas and a half.    That means 
a 45 per cent, increase. So also the cinema 
rates were raised by 30 to 33 per cent. All this 
simply because a very    bad example  was  set  
by  the  post  office. They could have waited. 
The Budget was to be presented on the 15th 
May. They could have waited for one and a  
half  months   and     taken     shelter under 
proper legislation of a Finance Act.    Instead 
of that, they set a bad example  and  traders  
exploited  it.  I therefore submit that this has 
hit the 

common  man  very much,     but     he would 
have borne  all this but    the primary  cause  of 
his     discontent  is unemployment.       This  is  
the     great problem; that is the crux of the pro-
blem.    People come to me and say, "Gupteji, 
my nephew has passed this examination, my 
son has passed that examination.   Could  you  
find     some employment for     him."    My     
heart melts within me but , can only say, ''I 
could do nothing    more than give you     
character     certificates.    Giving employment 
is not in my hands."    If one man  gets  
employment, then  the whole  family  will  
bear these     burdens, but the greatest problem 
is the problem  of  unemployment.  I  do not 
know when a solution will be found. When  I 
was referring to jam    after 15 years,  I  was 
referring     to     that, because even at the end 
of the Second Plan  period,   the  new     
employment opportunities will be to the tune 
of 80 or 90 lakhs, but the new entrants would 
be the same number, and the heavy   back  log  
would  still  remain. I do not know when the 
problem is going to be solved, whether it could 
be solved in the next 10 or 15 years. Anyhow 
we would have to make the best  of   a   bad  
situation.   The     only redeeming feature in  
the Budget for the common man is the subsidy    
for foodgrains.   I hope the Finance Minister 
will use it  liberally,    that    new shops  will  
be  opened  and  they  will provide  people  
with   adequate     supplies of foodgrains.   
Otherwise it will be very difficult for the lower 
income groups  to  feed  themselves.   We must 
make    the best of a bad job and let us hope 
that we shall succeed. 

Before I conclude, I shall refer to one other 
point, though I am not interested in it. I am 
not an industrialist; I am an ordinary middle-
class man. But I am interested in the 
efficiency of the administration. I find in the 
White Paper that was supplied to Members in 
March last, on page 6, it is written that the 
finance required for the expansion of the pri-
vate sector could not be found by it. I   It 
reads: 

21   RSD—7. 
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"...........  a part of the finance re 

quired for expansion was provided 
by bank credit. This indicates the 
inadequacy of corporate savings 
for financing the programmes in 
the private sector." 

If that is the admission of the Gov-' ernment, 
I do not see why the Government should 
persist in taking compulsory deposits. Why 
take the money which has got to be returned 
soon? It only adds to the work and 
consequently to the cost of the administration. 
I therefore request the Finance Minister to look 
into this. Anyhow, as I said, let us make the 
best of a bad job, and I hope we shall succeed. 

SHRI JASWANT SINGH (Rajas-than): Mr. 
Deputy Chairman, everything possible has 
been said as far as the taxation proposals of 
the Finance Minister in the Budget for the 
year 1957-58 are concerned. If I were to speak 
on the various items, I would be only 
repeating what has already been said by the 
various Members from the various sides. 
Therefore, I would not waste the time of the 
House by repeating the same thing. I would 
only say this .that the whole basis for the 
heavy taxation that is proposed by the Finance 
Minister is that we are wedded to the Second 
Five Year Plan. We have to make it a success 
somehow or other whether we can afford it 
with our limited domestic resources or 
otherwise by foreign aid. We will have to 
make big sacrifices, and the Plan has to be 
gone through somehow or other. On that 
basis, both the Prime Minister and the Finance 
Minister have appealed to everybody that he 
should lend his support and that he should 
make every possible sacrifice in order that the 
Plan goes through somehow or other and 
thereby the country becomes prosperous in 
every way possible. If the people feel that the 
Plan is theirs, it is a national plan aimed at the 
amelioration of the people as a whole, with 
nothing to do with party politics, I dare say 
that    every 

possible sacrifice would be made by all 
concerned, but unfortunately there is a large 
section of the people and large parts of the 
country wheTe the feeling is just the opposite 
that this is only a party plan and that the 
benefits of this plan would not go to the people 
as a whole but only to certain sections of the 
people, and therefore they hesitate and wonder 
why they have been called upon to make 
sacrifices in this manner. I would explain my 
point. Take the case of Rajasthan. It is a very 
big State as far as area is concerned.' It is a 
problem State because unfortunately it 
happens to be on the border of Pakistan and it 
suffers in more than one way from Pakistan, 
and we do not get sufficient protection from 
the Government here, because we follow a 
certain policy and we cannot therefore go 
beyond certain steps. Here what we notice is 
that as far as the Five Year Plans are 
concerned, the money provided for them have 
not been properly utilised because the 
Government unfortunately, though it is an 
overwhelmingly Congress Government, have 
not been able to push on with the Plan. The 
simple reason is this: Rajasthan was formed 8 
years ago. It was in April 1949 that it was 
formed. In these eight years, there have been 
as many as seven Governments. The present is 
the seventh Government in the course of 8 
years. Each Government, when it came into 
power, had its own plans. But year after year 
the Government changed, though, as I said, the 
Government belonged to the Congress Party. It 
would not be stable for various reasons 
because of groups. Whatever one group put 
up, the new group changed, when it came to 
power. I have seen that in many places even 
road alignments made by the previous 
Government had been changed. Even the 
schemes that had been taken up in one part of 
the State had been left half-done and shifted to 
other regions because another Government had 
come into power. I would give an instance. 
There is a place called Jobner near Jaipur. The 
former Government gave a very big 
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subsidy for the starting of an agricultural 
college there. Hiralal Shas-tri was then the 
Chief Minister, followed by Shri Jai Narayan 
Vyas. Lakhs and lakhs of rupees were spent 
by the Government. And then Thakur 
Narendra Singh of Jobner was interested in 
this institution and he spent several lakhs of 
rupees. Over a number of years the college 
had shown very good results—90 per cent, 
and 95 per cent.—and then by the time the 
Second Five Year Plan was in the field, some 
other Government of the Congress Party 
came to power, and then the whole institu-
tion—student, teachers, staff, everybody—
were carried one night to Udaipur and the 
college was re-started in Udaipur. 

I cannot understand this. When the Central 
Government is spending all this money on all 
these schemes and then when these things 
happen, they don't intervene, then what will 
the people of that particular region think? Not 
only there is wastage but also because of 
groupings and party system the people are 
being hurt. I would go a step further and show 
that in Bikaner we take pride as far as the 
hospital is concerned. We got specialists from 
all over the world; when Hitler took action 
against the Jews and when first-class men 
were available we got a good number of them 
to the Bikaner hospital as specialists. When 
Lord Mountbatten was the Viceroy of India he 
visited many times the Bikaner Hospital and 
we have got remarks in our books to say that 
it is the pride of the East. Here our D. G. H. S. 
of the Central Government, Col. Mirajkar and 
Dr. Khanolkar visited that hospital and they 
said that it is one of the best hospitals in the 
north of India. In the Second Plan a medical 
college has been given to Rajasthan. For two 
years, I know for myself, that the Health 
Ministry has been writing to the Chief 
Minister of Rajasthan as to why the money is 
not being utilised. I have taken personal 
trouble to enquire as to why nothing has been 
done and I have been told authorita- 

tively "What can be done? Because in this 
matter the Rajasthan Government is 
autonomous." The reason is simple. We have 
complained her« also that the present group 
that is in power in Rajasthan wants the 
Medical College at some other place and that 
hospital is being surreptitiously enlarged and 
equipped with the money not provided for in 
the Budget so that in two years' time the other 
place would have equal claim and the claim of 
Bikaner will be overlooked. I would like to 
find out from the Finance Minister and the 
Central Government this. When the money is 
being provided by them why such things are 
allowed to happen? If they are allowed, then 
what will be the position? How the people of 
that particular region can take interest in such 
matters and sacrifice as citizens of India? 
They have been called upon to make sacrifice 
and they would make sacrifice but with what 
encouragement, with what will and deter-
mination can they co-operate with the 
Government and how far they can think that 
the Government is their national Government? 
I would go a step further. We have seen that 
everywhere wherever there was unity, in other 
parts, the First Five Year Plan had made much 
progress but where, within eight year,; seven 
Governments were allowed to be changed by 
the Congress Party, what progress could be 
made ar.d how far the people of that State 
could be happy and what benefits could 
accrue—you may spend crores—out of the 
Five Year Plans? If the Government wants the 
people to make sacrifice, they must see that 
they have also got some obligation to the peo-
ple to give them some protection. 

In this connection I would say that there is 
a tract of land in my former State of 
Bikaner—at least 10,000 square miles—
where no rich man OJ a wealthy man can stay 
there. There is a very lucrative job started 
recently where if a wealthy man comes and 
stays, then his children will be kidnapped, 
held in hostage and will be  given only for 
very big ransom. 
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[Shri Jaswant Singh.] Dozens of cases have 
happened with the result that from very large 
Breas people have migrated and gone away. I 
will give an instance and I am entitled to give 
this because the matter is in the hands of the 
Central Government. Till the other day it was 
in the hands of the Rajasthan Government and 
on the point of law and order, I would have 
been stopped but on our complaint, the 
Central Government, the Home Ministry of 
the Central Government have taken up this 
matter and therefore I would like to refer to 
this matter. There is a place called Rajgarh in 
Bikaner Division where a millionnaire boy 
called Suraj Bhan was kidnapped in day time 
in a big town having about 25,000 population. 
Some people came and quietly took him 
away. He cried but none could stop it. The 
Rajasthan Government would not move 
because some of the Congress leaders and 
even one Minister was involved in this. They 
would not take any action. "Bien we cam? to 
the Centre and it is a matter of satisfaction to 
us as well as gratification that in such matters 
when we come to the Centre, we feel that 
there is a Government that would listen and 
would rise above party politics and try to help 
us as far as possible. We came to the Home 
Minister, we moved the Home Ministry and 
then as a special case, Special Police was sent 
to Rajasthan to investigate into this, when for 
two years the Rajasthan Government refused 
to move in the matter. My friend Mr. 
Himatsingka would be able to bear me out and 
also other friends that in the whole of Calcutta 
business circle there was a big stir as to what 
is happening and whether they would have to 
even leave big towns of Rajasthan if these 
matters continued. What has happened? This 
particular individual's father-in-law called 
Seth Lachi Ram of GanganagaT used to give 
big sums to some leaders. In one year they 
wanted more money and he would not part 
with it. So his only son-in-law, this Suraj 
Bhan, was kidnapped. Now the case has 
finished, thanks to the Central Government 
and the peo- 

ple have been punished to this extent that 7 
Congress local leaders who were involved 
have gone to jail to the extent of 7, 6 and 5 
years. Two or three of course have been 
released but 4 or 5 of the status of Tehsil 
Congress Committee Presidents, Tehsil 
Sarpanch and Panchayat Sar-panch, have been 
given punishment, some for 3 and some for 5 
years and the action they took against the 
Minister was to only remove him from the 
Ministry. Nothing else has been done. This is 
all because of the Central Government and we 
are grateful to them. If this is the sense of 
protection which people can get then it 
becomes a very serious matter as to how far 
people can have faith in the Government and 
in the national Government and in the Plan 
which the Government launch before them. 

There are other things also but since  the  
time is short   .   .   . 

(Time  bell rings.) 

Sir, two minutes more may be given 
because from my party nobody has spoken 
and I want your indulgence for two minutes 
more. This very unsocial element in the 
Congress Party was to be subdued by my 
friend Shri Jai Narain Vyas, who, I am glad to 
say, is a Member of this House. He had to 
give up his Chief-Ministership because he 
could not control this group. However, in 
winding up I would only say that we can be 
trusted to make even bigger sacrifices if 
necessary for the sake of the country but then 
we feel that the Government also has some 
obligation towards the people. 

Eventually as far as the Plan is concerned, I 
would like to make a few remarks by saying 
that Raj-kumari Amrit Kaur has shown bold-
ness of her conviction in proposing that—
staunch Congress Lady that she is—
prohibition should be scrapped. 
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I wholly and totally agree with her. Much 
of this burden will go overboard and a large 
amount of money will be available. In a place 
like Rajasthan where some of our families 
possess prescriptions for preparing liquors, 
which in regard to certain diseases are more 
efficacious and more effective than the 
wonderful drugs like penicillin, etc. If we 
utilise their skill, we can earn very good 
foreign exchange but all this skill is going 
waste. If you remove prohibition, then the 
country can be free from prohibition and this 
illicit distillation also will go. This illicit 
distillation of liquor is the best-run cottage 
industry that the country can boast of. We do 
not get a single pie out of this and it is most 
injurious to the health of the people. Even 
though it is not in the interests of the country 
and its people, just because an ideology was 
accepted at one time, we should not continue 
it. The Prime Minister has time and again told 
us that we must proceed with the times. I 
would make bold to say that the policy of 
prohibition is completely wrong. We are not 
moving with the times by pursuing this 
policy. Rajkumariji has said that if Gandhiji 
were alive today, seeing the conditions of the 
country and seeing how far prohibition is 
being maintained, he himself would have 
asked for its withdrawal. 

I feel that the Budget proposals that have 
been placed before the House by the Finance 
Minister are not helpful and a radical change 
will have to be made to give relief at least to 
the people who are poor and to the Five Year 
Plan also. If you want that the whole country 
should be associated with the Plan, you have 
to create an atmosphere in which people 
would feel that the Plan is theirs, that it is not 
a Party Plan and that the Government is theirs. 
Even in the same party, with an overwhelming 
majority, if the Government is allowed to be 
changed seven times in eight years, that is not 
how progress can bo made. 

SHRI P. D. HIMATSINGKA (We*t 
Bengal): Mr. Deputy Chairman, most of the 
Members have said that this Budget is one 
integrated whole and that you cannot pick 
holes here and there. We have to look at it as 
one. To understand the Budget, we have to 
look to the background and the background is 
the Plan. The Plan that was framed and that 
was approved by the Parliament set up certain 
amounts that would be necessary for carrying 
the same out. Sir, it is an ambitious Plan but it 
is a necessary Plan. If this could be put 
through, there is no doubt that the per capita 
income of the people will increase. It will 
bring in happiness. It will bring in prosperity 
and all that but the question is whether or not 
we have planned too high. Sir, in spite of the 
fact that it is a useful Plan, some of the 
persons, economists and those who understand 
these questions, are of the opinion that in spite 
of this levy of taxation, it will be rather 
difficult to carry out the Plan as it is because 
the resources that we can lay our hands upon 
along with the resources from outside will not 
be sufficient for all the items in the Plan and, 
therefore, I am not surprised that the 
intelligent Finance Minister that we have has 
put in a hint that it may be necessary to have 
some revision and that it would be inevitable. 
If we do not take notice of facts, it will be 
simply a dangerous thing for a Finance Minis-
ter. 

Sir, the Finance Minister has put forward 
four criteria for the Budget and they are 
sizable addition to public revenues, larger 
earnings and more savings, check in domestic 
inflationary pressures and change in the tax 
structure.. There is no doubt that there will be 
a sizable addition to public revenues and we 
also find the tax structure changed but I do not 
see anything in the Budget proposals that will 
give incentives for larger earnings or more 
savings. Whatever has been given by one hand 
has been taken away by the other and, 
therefore, it is very doubtful if there will be 
more savings which can 
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other productive industries. I do not also feel 
that this domestic inflationary pressure can be 
checked. There is no doubt that these excise 
duties and other taxes which have been levied 
will mop up a large amount of money from the 
money that is being poured by the Government 
in the various schemes but as the Finance 
Minister himself has said, the rise in prices is 
very much more so far as wheat and rice is 
concerned; in the case of other manufactured 
commodities, the rise is very little. If you want 
to check this inflationary pressure, you have to 
make provision for sufficient supply of 
foodstuffs and, therefore, it is necessary that 
we will have to take steps to increase 
agricultural produce and also make provision 
for the supply of foodstuffs at a cheap rate and 
in sufficient quantities. If we do that, we will 
certainly be able to put down the inflationary 
pressure to a large extent. Sir, the figures show 
that there is sufficient amount of food in the 
country but because the producers of food are 
in a position to hold on they do so. They know 
that on account of the situation cr the 
atmosphere that has been created in the 
country by the various speeches and talk all 
round the country that there is shortage, they 
are tempted to hold back the same in the hope 
of getting higher prices. Therefore, unless 
something is done and something is given to 
ttvm, to the persons who hold these stocks, 
something that they need, you cannot expect 
the stock to come out for use in the country 
very easily. 

As regards the excise duties, I have to say 
that there is no denying that they will have 
some impact on the general mass of the 
people and, so far as the people in the lower 
income group is concerned, the impact on 
them will be much more than on the higher 
income group. On the basis of the percentage 
I have worked out, so far as the impact on the 
group whose income is about Rs. 1 to 100 is 
concerned, the percentage of increase 

comes to 1.03. On Rs. 101 to Rs. 200, it is 87 
per cent. Similarly it goes on decreasing as we 
go up to the higher income groups. There are a 
large number of persons especially in the 
middle classes whose income is below Rs. 250 
or Rs. 300, per month who find it impossible 
to make both ends meet. With the usual 
expenses of the family, with the education of 
the children and other expenses it is almost 
impossible for them to save anything, and this 
additional expenditure certainly will mean an 
additional burden. Therefore what I would 
suggest to the Finance Minister for his 
consideration will be that immediately steps 
should be taken for supplying subsidised food 
at reasonable prices so that the extra expense 
that every family has got to incur may be< 
offset by this supply of food at concessional 
rate. Also, if he is going to lower the taxable 
income, that is to say, if he wants to stick to 
Rs. 3,000, then he should consider the 
question of giving some concession or some- 
allowance for the education of the children of 
such income groups. It need not be given to all 
the income-tax payers but for the income 
groups whose annual income is Rs. 4,000— 
Rs. 4,200 or, say, Rs. 350 per month or so, 
some consideration may be given for the 
education of their children because, as you 
will see, Sir, the expense on education also 
will go up, higher price for paper, higher price 
for copy note-books, higher price for various 
other necessary things, higher bus hire, higher 
fare for any other conveyance that they may be 
using for sending their children to school or 
college. There some consideration may be 
shown to these low income groups. Steps 
should also be taken, as I have said, for extra 
production and supply of food, and we should 
certainly create an atmosphere an-1 tell the 
people that there is not so much shortage of 
food, as has been made to appear by the 
various irresponsible talks and speeches in 
many places. 

Then, Sir, so far as the suggestions that can 
be made for improving the 
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budget are concerned, I have some of them. A 
large number of hen. Members have given 
various suggestions and I v. ! just indicate 
what I feel about them. I have already stated 
about the fair price shops and relief to low 
income groups of people. 

So far as the tax on wealth is concerned, I 
suggest that the new companies which may be 
born and which may come within the scope of 
the wealth tax should be exempted from its 
operation, at least for a certain number of 
years. You know, Sir, that a company when 
formed cannot at once go into production, 
cannot start production, and yet it will have to 
pay the tax even when it has not begun to 
function. Specially if it is a company for the 
purpose of production of necessary articles of 
daily use, certainly some concession should 
be given; otherwise the result will be that 
there will be no new companies coming up; 
no new companies will be formed and as a 
result production will remain where it is, and 
with the increase in population and increase in 
income there will be more demand for various 
articles and then inflationary tendencies will 
grow. Though the present supplies may be 
quite sufficient for the present needs, those 
needs and those demands will increase with 
the increase in income and population and 
therefore, unless there is some sort of 
encouragement for additional production 
there may be some risk of inflation for 
shortage of supplies. Therefore I hope the 
hon. the Finance Minister will consider the 
question as to whether some exemption from 
wealth tax for a certain limited number of 
years or period cannot be given to them. 

Another provision that is there in the 
wealth tax measure is this. Private companies 
and other companies with a paid-up capital of 
above Rs. 5 lakhs will be taxed. 

(Time  bell rings.) 

There is a provision, Sir, in the Schedule to 
the Wealth Tax Bill, in 

clause (b) of Rule 2, where an attempt has 
been made to provide some concession for 
double taxation. What I mean is, if you tax a 
company the shares of that company must 
also be in the hands of individuals. Now, if 
the company has been taxed and if you again 
tax the individual who holds those shares, you 
are taxing the same wealth twice. Therefore it 
should be considered whether or not some 
concession .should be given in cases where 
the company is being taxed; you are not 
exempting the persons who hold those shares. 
Sortie such concession should be given. The 
provision that has now been made is 
absolutely insufficient unless the person 
coming within that rule holds about 40 lakhs 
of rupees or more and has large volume of 
shares also in that amount. Otherwise that 
provision that has been made is absolutely 
illusory and will not go to the help of anyone. 

Now, Sir, another thing, though it might 
affect very few persons. But I think it is 
reasonable. Now ffiere are a number of old 
ancestral houses of various big persons, like 
the princes and Maharajas. In Calcutta we 
have one Mullick family which has got a 
house worth now about 40 lakhs or 50 lakhs 
of rupees, but it has no income. In fact it is a 
residential house. Now if it is a residential 
house, an old ancestral house, some 
concession might be given, just as we have 
the provision in the Income-tax Act, in 
section 9 sub clause (2) first proviso, where 
the value of a residential house is limited to 
10 per cent, of the income from other sources. 
Even if the house is valued at a much higher 
amount, for income-tax purposes it is limited 
to 10 per cent. Of course there are other 
provisions where it might be otherwise used,-
where it might be rented. But it is not taxed 
more than 10 per cent, if it is used for 
residence and is not giving an income. A 
similar provision might be made for ancestral 
houses if the owner does not own other 
houses which might be rented.   If    he owns 
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course this concession should not be available 
to him. 

Similarly, Sir, in the expenditure tax also 
there is one small suggestion that I will make. 
In clause 6 certain amounts have been 
mentioned as not to be included in the 
category of wealth and one of them is "any 
taxes including the expenditure-tax payable 
under this Act, duties, cesses or fees paid to 
the Government or a local authority, but not 
including ****** *any fee or penalty in 
respect of an offence under any law relating 
to the levy of taxes, duties, cesses or fees." 

Sir, you know in the various provisions in 
the Income-tax and other Acts    .    .    . 

(Time bell rings.) 
I want 15 minutes more, Sir. 

MR. DEPUTY CHAIRMAN: There are 
more speakers. 

SHRI P. D. HIMATSINGKA: I will finish 
now, Sir. 

There is the provision, Sir, that if a man 
fails to file his return in time or there is some 
other mistake, penalty is imposed, which is 
one and a half times the amount of the tax. I 
am suggesting that if a penalty is imposed in 
those circumstances, that also ought to be 
included within the amount of expenditure. It 
will be different if a man is fined in court or 
some other thing like that, but certainly if a 
penalty is imposed for failing to file his return 
or some other thing like that, that should be 
included as expenditure. 

Then, Sir, there is a good deal of room for 
preventing wasteful expenditure when large 
amounts are being given. I am an admirer and 
user of and- want Khadi and other village 
industries to be helped. But what is 
happening? Large amounts have Feen given 
which are not being accounted for. These 
things certainly ought to be looked into and 
wastage and leakage prevented. If we can do 
that that will certainly be helpful. 

Another small suggestion about bonus 
shares. I find that 30 per cent, has been 
recommended to be imposed if bonus shares 
are issued. It was 10 per cent, before. I have 
not been able to follow the reasoning, why 
that has been done, because, if you allow 
bonus shares to be issued on payment of 10 
per cent, of the amount of the shares, you 
immediately get a large amount. Supposing a 
company issues bonus shares of one crore of 
rupees, it has to pay straightaway 10 lakhs of 
rupees. But if it gives dividends at the rate of 
10 per cent, it can go on every year and still it 
will have to pay only about Rs. 40,000, on the 
extra 4 per cent, only, that is, above 6 per 
cent., which will come to only Rs. 40,000 and 
the Government will get much more by this 
10 per cent, on the issue of bonus shares, 
which will be quite sufficient to give them an 
annual income of almost an equal amount. 

There are some more suggestions, but as 
my time is up, I do not want to take up further 
time. 
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MR. DEPUTY CHAIRMAN: That will do, 
Mr. Kapoor. 

SHRI JASPAT ROY KAPOOR: It would 
look rather ridiculous if I cut up abruptly at  
this stage. 

MR. DEPUTY CHAIRMAN: Please wind 
up. You have taken twenty minutes. 

SHRI JASPAT ROY KAPOOR: If the clock 
is moving so rapidly, I will sit down. 

SHRI     LALCHAND     HIRACHAND 
DOSHI   (Mysore):     Sir,  the     budget 
contains    features    which    are    sensational 
as well as controversial. The Finance Minister 
has come out    with proposals which comprise 
taxation to the     extent  of Rs.   100  crores  in     
a year.   In  this  year for  part  of     the period, 
it works out to only Rs.    77 crores.   All this 
heavy    taxation    is meant for the purpose of 
the    Plan. The first Plan came into   existence 
in 1950-51.    At that time, prices of food-grains  
were  very  high.   The     index figure was more 
than 410. Everybody disliked  such high  prices     
and     the Government thought that they should 
bring down the prices of    food-stuff and  every 
effort  was made to bring down the prices.   By 
1953, the prices of    foodgrains    came    down    
partly because  of the financial policy     and 
partly  due  to  the  bumper crop  that was   
obtained  in   1953-54.     The  food article 
index in 1950, as I mentioned, was 410. In 
April 1955, it came down to as low as 280 and 
after    this,  in April  1957, it is more than     
420. In other words, for these two years from 
April   1955, the food article index has again 
jumped up to something like 30 per cent,  over 
the April  1955    price index  or has     assumed     
the     same seriousness as it had done in 1950. 
If you look to other statistics, you    can find a 
partial    explanation.   At    the 

end of the war and after that, currency 
circulation in the country was to the extent of 
1,400 crores. The Government decided that 
they should bring this figure . down in order 
to bring down the cost figures. By March 
1953, this was brought down to Rs. 1,200 
crores. Now, in 1957, it has again jumped 
high and has reached a colossal figure' of Rs. 
1,600 crores. In other words, in four years' 
time, currency circulation has increased by 33 
per cent. It is no wonder then that the prices of 
food articles should soar in a way that they 
have done in these two to three years. 

The Finance Minister has come out with his 
taxation proposals to a high figure of Rs. 100 
crores. He wants to mop up the surplus 
purchasing power that has passed into the 
hands of the people. He wants also money for 
the Plan so that, after completing the Plan, the 
standard of living of the people may go up. 
The immediate reaction to this colossal 
taxation is that a sort of dislike for the Plan is 
likely to be created. The tax-payer, even the 
smallest man, has begun to wonder whether 
the Plan is going to succeed tomorrow or not 
and whether the expected targets will be 
achieved or not. But in the hope of achieving 
all these targets, he has been made to pay 
through the nose— Rs. 100 crores in a year he 
has to pay in the form of taxes. But if you look 
at the two-year figure, you will find that the 
taxation from 1955-56 to the estimated Budget 
figures of 1957-58, has risen by Rs. 200 
crores. Let me give you the figures. In the 
account figures of 1955-56, you will find that 
the total revenue received by the State in the 
form of taxation was 431 crores of rupees. The 
estimated figures for 1957-58 are Rs. 596 
crores. These are anticipated figures. I believe, 
as has been the usual practice with the Finance 
Ministry, the ultimate account figures, so far as 
revenue receipts are concerned, are always 
much higher. Even assuming these anticipated 
figures, it works out to Rs.   165  crores    plus 
an     anticipated 
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of Rs. 15 crores in the form of compulsory 
deposities that the Government are forcing the 
companies to make to the Reserve Bank. The 
total comes to Rs. 180 crores. If we look at the 
expenditure side, we will find that all this 
revenue is going to be spent on the 
administration. I would like to be enlightened 
by the hon. Minister, Sir, whether this 
administrative expenditure includes the 
expenditure on the Plan., But from the figures, 
as you will see, that the defence expenditure 
which was Rs. 172 crores in 1955-56 will go 
up to Rs. 252 crores by 1957-58, a difference 
of Rs. 81 crores, or almost 50 per cent, in-
crease in the defence expenditure in two years' 
time. On civil administration, in 1955-56, the 
expenditure was Rs. 94 crores. By 1957-58, it 
will be Rs. 191 crores, a difference of Rs. 97 
crores, which is more than double, than what 
it was two years back. The total of these two 
figures comes to Rs. 178 crores, more than the 
revenue that the Finance Minister would be 
getting from 1955-56 to 1957-58. Thus, Sir, 
all the extra revenue we are expecting in the 
form of these increased taxes is going to be 
spent on civil as well as defence administra-
tions and yet, we have a gap of Rs. 265 crores 
for the completion of the Plan. This is 
exclusive, of course, of the additional 
expenditure that is likely to be incurred due to 
increased cost which is mounting year after 
year. 

As I have mentioned, food prices are going 
up and prices of imported items are also 
heavily going up and all that expenditure has 
to be added to the anticipated expenditure on 
the Plan. The Railway Minister, in his 
remarks, mentioned that he could not take 
care of the first year's Plan and he could not 
spend all that he could spend, because he 
could not get the raw materials that he 
wanted. The Plan wanted more than a million 
tons of steel for the first year and he could 
hardly get 4,00,000 tons. As the Plan 
progresses,   the  requirements  of steel 

by the Railway will go up to as much as 1-6 
million tons. It is expected that, as soon as our 
steel plants begin to operate, there will be a 
plentiful supply of steel. But I doubt very 
much if all those plans will really come to the 
help of the Plan till 1960. And what happens 
till then? We won't be able, as far as I can see, 
with our resources in foreign exchange having 
been so short, to get enough supplies of steel 
from foreign countries where prices are going 
up, where shipping and freight charges are 
going up and the cost of importing steel and 
other items is steadily going up. And far that 
reason, Sir, there is a great doubt if we will be 
able to achieve the targets laid down in our 
Plan, even though we may be able to raise our 
funds. 

Sir, the taxation proposals hit the common 
man very hard. The Finance Minister has 
brought in a new set of tax proposals, the 
wealth tax and the expenditure tax. To my 
mind, these ideas are taken from Prof. 
Kaldor's report and his recommendations. 
Strange enough, these economists made 
certain recommendations, and as is the 
common practice with Government 
departments, and particularly the Finance 
Ministry, these recommendations are partially 
accepted. Prof. Kaldor, when he made those 
recommendations, he did recommend a wealth 
tax, he did recommend an expenditure tax, but 
along with that he made a number of 
recommendations in other directions which 
"have been largely ignored. He had 
recommended that the income-tax should be 
brought down to 43 per cent, of the income, 
that should be the maximum. Well, in this 
case the maximum individual direct income 
would be 77 per cent, while the indirect 
income would be to the extent of 84 per cent, 
and that indirect income is to be charged at the 
higher rate. Prof. Kaldor had recommended 
that this differentiation should be avoided as it 
would affect savings. Wealth tax will itself 
affect savings, because after all the Finance 
Minister 
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is anxious that the people should have more 
savings. And what are we doing? We are 
taxing the savings of the people. Even in 
companies when a dividend tax is levied, it is 
mainly on the savings of the companies. The 
wealth tax is to be charged irrespective of the 
fact whether the company makes profit or it 
does not make profit. In fact, there are several 
companies which are not making any profit at 
all, and they will be subjected to this wealth 
tax. Even the paid-up capital which is not 
really the wealth of the company itself, but is 
a capital which is kept with the company ss 
trust for running the business, is to be treated 
as the company's wealth as well as the share-
holder's wealth, and there it will be taxed. 
Stretching this point a little further, Sir, the 
same wealth will be taxed more than twice, 
because if that company happens to have a 
subsidiary, that subsidiary will be taxed. The 
main company will be taxed and the 
individual shareholder will be taxed. This is a 
wrong principle to my mind that the same 
asset should be taxed several times in this 
way. And I do hope, Sir, that the Finance 
Minister will reconsider his taxation proposals 
before they are passed by Parliament. 

Sir, the feature which was introduced a few 
months ago—depositing the reserves of the 
company with the Reserve Bank—is a factor 
which is going t* affect the working of the 
private sector. It is often mentioned that the 
original Plan is of Rs. 4,800 crores, which is a 
totally wrong figure. The Plan as such is for 
more than Rs. 6,000 crores, if we take into 
consideration the figures of the private sector 
along with it. But everybody seems to be 
concerned with the expenditure under the 
public sector while the private sector's 
requirements are forgotten and are not cared 
for. The private sector has got the 
responsibility of carrying out its own targets 
for which funds are needed, and if funds are 
taken away from them,  the resources are 
reduced and 

in that case it will be extremely difficult for 
the private sector to carry out its 
responsibility. Sir, the deposits have created a 
new problem. I had the occasion of 
approaching an international credit 
organisation known as the International 
Finance Corporation for a loan. And when I 
approached them, they said "Sorry; we cannot 
look at any proposal from this country in view 
of the deposit scheme or the legislation that 
the Government have passed in this respect." 
Sir, the letter from that organisation is inter-
esting, and I won't take even half a minute to 
read it.    It says: 

"We must reluctantly express our 
concern, however, about the amendment to 
the Income Tax Act recently adopted in 
India, which appears, in effect, to freeze a 
substantial portion of the profits and 
reserves of companies except for purposes 
approved by the Government. We fear that 
this legislation may open the door to 
regulations that would seriously restrict the 
ability of legitimate investors to find a 
sound basis for committing their resources 
in India. We have conveyed such views to 
the Indian authorities. Pending the receipt 
of information as to the availability of 
adequate guarantees for the exemption of 
enterprises seriously conceived and 
engaged in industries beneficial to the 
Indian economy, we are not in a position to 
make any decision regarding a specific 
investment proposal in India. We sincerely 
hope that such guarantees are contemplated 
by the Indian Government and that their 
intentions to this effect will be made known 
in due course." 

You will see, Sir, that the private sector is 
finding it difficult to raise finance for carrying 
out the responsibilities  that have been placed  
on it. 

(Time bell rings.) 

I would only say that the Prime Minister 
assured the business community at the 
meeting of the Federation  that     we  do  not    
attach any 



1229           Budget  (General), 1957-58— [ RAJYA SABHA ] General ©iscussion   1230 

[Shri Lalchand Hirachand Doshi.] 
sanctity to the Plan and that we can modify it 
or we can add to it or curtail it as the need 
arises. For that reason, Sir, if we want to see 
our Plan a success, let us not create an 
atmosphere whereby the individual of this 
country will be scared away, will feel 
disgusted or will feel that he is being deprived 
of his legitimate earnings and that a heavy 
burden of taxation is being imposed on the 
various sections of the community. For these 
reasons, Sir, I feel that the 

Finance Minister should reconsider his 
proposals and make the Plan more attractive 
from the common man's    point of view. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at six 
of the clock till eleven of the clock 
on Thursday, the 23rd May  1957. 


